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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 203 OF 2021
IN THE MATTER OF :
DEVIDAS KHATRI ...PETITIONER

Versus
UNION OF INDIA & Ors. ....RESPONDENTS
IN THE MATTER OF

Mangalore Minerals Pvt. Ltd.,
Near Aswan Village, Jasra Bara Taluk,
Prayagraj-212107, (U.P.)
....Respondent No. 44

ADDITIONAL AFFIDAVIT OF MANGALORE MINERALS

PVT. LTD. FOR ITS WASHING PLANT (ASWAN SILICA

SAND BENEFICIATION PLANT) SITUATED AT VILLAGE

ASWAN (NEAR CHATTAHAR), TEHSIL BARA, DISTRICT

PRAYAGRAJ:

I, Rajendra Kumar Mishra, son of Late Dr. V.K. Mishra, aged
about 58 years, office at T1-1D, Rudra Enclave Dhanua, Naini,

Prayagraj (UP), presently at New Delhi, do hereby solemnly affirm on

oath as under:

1. I state that I am the authorized signatory of the Answering
Respondent in the present matter and I am well conversant with the
facts and circumstances and as such I am competent to swear the

present affidavit.

“ud

K. BANDAN;’—I‘:
Datygi
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That the Project Proponent has on 09.04.2024 filed its detailed
Response to the Report dated 17.01.2024 for its Washing Plant —
Asawan Silica Sand Beneficiation Plant situated at Village Asawan
(Near Chatthahar), Tehsil Bara, District Prayagraj, UP which was
under construction from November 2017 upto December 2022 and
the Plant is under trial run since then till date. That the contents of

the Response are not being repeated herein for the sake of brevity.

That the present Additional Affidavit is being filed in supplement to
the Response dated 09.04.2024 to place on record certain information

along with relevant documents as questioned by this Hon’ble Court

during the hearing on 29.04.2024.

That the Project Proponent on 27.12.2012 obtained the NOC from
Central Ground Water Authority limited to 180 m3/day. Accordingly,
the Project Proponent on 01.05.2017 set up the Tube Well Boring with
a depth of 45 meters and installed a Submersible Electric Motor with

1.50 HP on 01.02.2020.

Copy of the NOC dated 27.12.2012 from Central Ground Water

Authority is annexed herewith as ANNEXURE - Al

That the Project Proponent commenced the Trial operations at the

Plan from December 2022 only after receiving the NOC dated
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02.11.2022 (pg. 2582, 2585, 2588), from the Ground Water
Department for the period of 08.10.2022 to 07.10.2027. It is
submitted that in furtherance of the NOC from the Ground Water
Department, the Project Proponent submitted the Compliance
Reports annexing therewith (i) photograph of the electromagnetic
flow meter installed (also at Pg. 2591), (ii) photograph of Piezometer

DWLR (also at Pg. 2592), (iii) daily readings of water level from the
Piezometer DWLR, (iv) photograph of STP of 150 KLD constructed for

waste treatment (also at Pg. 2593) and (v) borewell water quality test

done through Laboratory approved by MoEF (also at Pg. 2595).

Copy of the Compliance Reports submitted to Ground Water
Department containing the daily readings of water level from the

Piezometer DWLR are annexed herewith as ANNEXURE - A2

6. It is submitted that till date, the plant is on trial run since December
2022 and water requirement is very less, much within the permissible
limits. The rain water stored in the village rainwater harvesting pond
(pg. 2594) is being mainly utilized by the Project Proponent for use

in the plant.

7 It is submitted that since inception, the Project Proponent has

operated the Plant after taking necessary approvals and NOCs / EC /

Regn. No. 1975 | ) /Q‘?%L_‘

Date of Exairy / *
26.02.2025 / /
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CTO and adhered to the terms and conditions mentioned therein and

no violation has ever been found.

8. In the light of the aforesaid facts, it is most humbly submitted that

the present Additional Affidavit be taken into consideration.

9. The documents attached at Annexures to this affidavit are true copies

of their respective originals. /

DEEONENT

I, the deponent above named, do hereby verify that the

VERIFICATION

contents of my above affidavit are true and correct to the best of my
knowledge and belief and legal advice believed to be true by me. I

@ate that nothing material has been concealed therefrom.

&

ggﬁ\ Verified at Delhi on this 03" day of May, 2024.
9(76«44________
DEPONENT
1) |

\CL/ ATTESTED
\g NOTARY Pt ELHI

(b India

Mob.: 68498

EMPOWERED TO ADMINISTER THE OATH
SECTION 139 OF CPC 1908

SECTION 297 OF CRPC 1973

DELHI HIGH COURT RULES 1967
PART-6, CHAPTER Vil1-227

EVIDENCE BY AFFIDAVIT BEFORE NOTAR
SUPREME COURT WULES, 2013
ORDER-X-7




Central Groupg4yater Authority ANNERURE- Al

o Ministry of Water Resourcos 5
“ — . Government of india
0. 21-4(382)/NR/CGWA/2011- 5085 Dated-

To. 2 1 DEC 20‘2
M/s Mangalore Minerals Pyt 1 td.
Mineral House Ilampankatta,
Mangalore 575001

Sub: Request for Ground Water clearance in respect of M/s Mangalore Minerals Pyt. Ltd., for

their proposed Silica Sand Beneficiation Plant of 6 lakh MT/year capacity at village
Chhattara, Block Jasra Tehsil Bara, District Allahabad, Uttar Pradesh -reg.

Sir,

The area where the industry falls comes under safe category as per the ground water assessment
carried out by Central Ground Water Board (2004). Since the total requirement of ground water is
restricted to 180 msfday, NOC is not required for ground water withdrawal from Central Ground Water
Authority. However, to neutralize the adverse impact of ground water withdrawal that may arise on a long
term basis, the industry is advised to undertake the following measures:

I, Ground Water withdravsal chall not excecd 188 s

200 m depth.

All abstraction structures should be fitted with water meter by the industry and monitoring of ground

water abstraction to be undertaken accordingly on regular basis, at least once in a month. The data

may be submitted on a yearly basis to the Regional Director, Central Ground Water Board, Northem

Region, Lucknow for perusal and records.

The idustry should adopt and implement artificial recharge measures/rain water harvesting measures

for augmenting the ground water resources of the area as per the hydrogeological investigation.

The indusiry shall ensure proper conservation measures, recycling and reuse of waste water after

/duy tapping aquifers in the depth range of 100 to

ta

e

A

adequdic treatment.
The industry shall monitor the ambient ground water regime of the area through piezometers and
submit the data on a yearly basis to the Regional Director, Central Ground Water Board, Northern

Region, Lucknow for perusal and records.

(F2Y

Yours faithfully,

A Q 5y
- (AJI.I]] Kuma ™ ]
Copy for information to:

I." The Member Secretary, Uttar Pradesh Pollution Control Board, 3 floor, PICUP Bhavan, Vlbh}:tl
Khand, Gomti Nagar, Lucknow - 226020, UP, with a request to ensure that Rafz} Water Harvosting
and Adificial Recharge methods are being implemented by the firm and the quantity of ground water
withdrawal is not exceeding 180 m’/day. .

2 The Director, Ministry of Environment and Forests, (IA Division), Paryavaran Bhawan, CGO
Complex, Lodhi Road, New Delhi 110003, _ ‘

3. The Regional Director, Central Ground Water Board, Northern Region, Bhujal Bhawan, Sector B,
Sitapur road  Yojana, Lucknow 226021. This has reference to your letter No.

101 YCGWANR/GWC/2011-2311 dated 6.11.12.
The TS to Chairman, Central Ground Water Board, NH- [V, Faridabad.

5. Guard File 2012-13.

(Arun Kumar)
Regional Divector

West Block-2, Wing-3, Ground Floor, R. K. Puram, Sector-1, New Delhi 110066 .
Tel (011) 26175362, 26175379, 26175367: Fax (011) 26175369 e-mail: lsmsml-cqub@nic.1  web site: hitp://cgwb.gov in
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ANNEXURE-A2

6

Compliance report of Borewell NOC from GWD

Mangalore Minerals Pvt. Ltd

1. | Name Of Company Mangalore Minerals Pvt. Ltd

2. | Plot no./Khasra No. 1,2,3,4,7,14,45

3. Village -Aswan Chhatera ,Block -
Company Address Jasra Tehsil-Bara

4. | Distt Prayaraj

5. | State Uttar Pradesh

6. | NOC no. NOC039771

7. | Registration no. 202208001195

General Conditions:
Conditions Compliance

1. | Holder of this NOC is hereby directed Agreed and the same has been
to fill 1(A) for registering his/her well done.
within 90 days as mentioned in
application from shall only started
after registration of his/her NOC.

2. | In case of any change of ownership of Agreed, no ownership has
the proposed well, fresh authorization changed as of now.
has to be obtained.

3. | No change of location, design, rate of | Agreed, if any changes required
withdrawal and pumping device in the same will be informed to the
respect of the proposed well as competent authority.
indicated at SL (2) and (3) of this
certificate shall be made without prior
permission of the Competent
Authority. Any deviation in this
regard shall lead to cancellation of
this authorization.

4. | For the purpose of measuring and We have already installed

recording the quantity of ground
water extracted, every said user shall
affix digital water flow meters
(conforming to BIS/IS standards)
having telemetry system in the
abstraction structure. Which record
rate and quantum of extraction, at
outlet of pumping devices and it shall
be presumed that the quantity

electromagnetic flow meter
(Photo enclosed Annexure 1) and
data of the same recorded daily
basis enclosed as Annexure |1
We would like to bring in your
kind notice that our construction
part has been done now the
industry under trial period so that
the water requirement is very less
as per permission.
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recorded by the meter has been
extracted by the said user, until the
contrary is proved.

The rate of extraction of ground water
from the well as shown in item 3(k)
shall not exceed to the recorded rate
from water meters.

Agreed.

The concerned Authority reserves the
right to stop extraction of ground
water from the well due to quality
hazards or any other reasons, if the
situation so demands.

Agreed.

In case of any change of ownership of
the existing well, fresh registration
has to be obtained.

Agreed, no ownership has
changed as of now.

No change of location, design, rate of
withdrawal and pumping device in
respect of the existing well as
indicated at Sl. (2) and (3) of this
certificate shall be made without prior
permission of the Competent
Authority. Any deviation in this
regard shall lead to cancellation of
this registration.

Agreed, if any changes required
the same will be informed to the
competent authority.

In case, any of the particulars
information furnished by the
applicant in his application for
issuance of this registration is found
to be incorrect during verification at
any subsequent stage, this registration
is liable for cancellation.

Agreed no false misleading
information in the application.

10.

The certificate of Authorization/NOC
shall be valid for a period of five
years from the date of issue. The
applicant shall have to apply for
renewal through a fresh application,

Agreed.
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at least ninety days prior to expiry of
its validity

11.

Construction of piezometer and
installation of digital water level
recorders with telemetry shall be
mandatory for user. Depth and zone
tapped of piezometer should be
commensurate with that of the
pumping well. The data, obtained
from digital water level recorders
shall be made available to this office
on monthly basis.

We have constructed Piezometer
DWLR (photo enclosed
Annexure I11) within the plant
premises and data of the same is
recording daily basis.

Specific Condition:

For Industrial User: No Objection Certificate for ground water extraction by
industries shall be granted subject to the following specific conditions:

12.

No Objection Certificate shall be
granted only in such cases where
local government water supply
agencies are not able to supply the
desired quantity of water.

Agreed, the govt. water supplying

agency is not provide water to us

and the deny letter already shared
at the time of application.

13.

All Industries shall be required to
adopt latest water efficient
technologies so as to reduce
dependence on ground water
resources.

The STP of 150KLD for waste
water treatment is under
installation.

Photo enclosed Annexure IV

14.

All industries abstracting ground
water in excess of 100 m3/d shall be
required to undertake annual water
audit through Confederation of Indian
Industries (CII) / Federation Indian
Chamber of Commerce and Industry
(FICCI)/ National Productivity
Council (NPC)/ PHD Chamber of
Commerce $ Industries certified
auditors and submit audit reports
within three months of completion of

Agreed. We would like to bring in
your kind notice that our
construction part has been done
now the industry under trial
period so that the water
requirement is very less as per
permission.

Whenever we will operate the
industry the water audit will be
conducted through certified Water
Audit Agency.
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the same to Ground Water
Department Uttar Pradesh. All such
industries shall be required to reduce
their ground water use by at least
20% over the next five years through
appropriate means.

15.

Construction of observation well(s)
(piezometer)(s) within the premises
and installation of appropriate water
level monitoring mechanism as
mentioned in General Condition no.
10 shall be mandatory for industries
drawing/ proposing to draw more
than 10 m3 / day of ground water and
Monitoring of water level shall be
done by the project proponent. The
piezometer (observation well) shall be
constructed at a minimum distance of
50 m from the bore well/production
well. Depth and aquifer zone tapped
in the piezometer (observation well)
shall be the same as that of the
pumping well/wells. Monthly water
level data shall be submitted online to
the Ground Water Department, UP.

Agreed, we installed Piezometer
DWLR as per prescribe norms.

16.

The proponent shall be required to
adopt roof top rain water harvesting/
recharge in the project premises.
Industries which are likely to pollute
ground water (chemical,
Pharmaceutical, dyes, pigments,
paints, textiles, tannery,
pesticides/insecticides, fertilizers,
slaughter house, explosives etc.) shall
store the harvested rain water in
surface storage tanks for use in the
industry.

We have constructed village pond
for harvest rainwater photograph
of the same is enclosed Annexure
V.

17.

Injection of treated/ untreated waste

Agreed.
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10

water into aquifer system is strictly
prohibited.

18. | Industries which are likely to cause
ground water pollution e.g. Tanning
Slaughter Houses, Dye, Chemical/
Petrochemical, Coal washeries, other
hazardous units etc. (as per CPCB
list) need to undertake necessary well
head protection measures to ensure
prevention of ground water pollution.

Agreed, our industry is silica
washing plant.

Water Quality report of Borewell
is enclosed Annexure VI

Thanks,
Regards

Mangalore Minerals Pvt. Ltd.

Authorized Signatory
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Ministry of Jal Shakti
Government of Uttar Pradesh

Form 8 (C)
[See Rule 8(1)]

GROUND WATER DEPARTMENT

(Namami Gange & Rural Water Supply Department)

11

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW / EXISTING
WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF

GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC039771

VALID FROM 08/10/2022 TO 07/10/2027

Registration No.: 202208001195

Name of the Owner

Designation
Uq

Company Address
FU BT e

Address of the Applicant

Date of Submission

Location Particulars

District
Plot No./Khasra No.

Ward No./Holding No.

SANTHOSH MENDON

MD

VILLAGE ASWAN, CHHATERA, BLOCK-JASRA, TEHSIL-BARA,

ASHA NIVAS MATADAKAN ROAD, NEAR SYNDICATE BANK

30/08/2022

Prayagraj

1,2,3,4,7,14,45

Particular of the Existing Well and Pumping Device

Date of

Construction/Sinking of
the Well

Type of Well

Purpose of well

01/05/2017

Tube Well/Boring

Industrial

Strainer Position (For Tube Well)

Type of Pump Used

Operational Device

about:blank

Submersible

Electric Motor

Company Name

HYHL BT A

Authorization Letter

PR o

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3/hr.)

MANGALORE
MINERALS PVT
LTD

Download

PGRJ0822NIN0056

JASRA

No

NA

45.00

1.50

20.00

13
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Date of Energization (In Case of Electric Pump) 30/10/2022

Maximum Allowable Rate 20.00 Maximum Allowable 4.00

of Withdrawal (m3/hr.): Running Hours Per Day:

Maximum Allowable 24000 Recharge Required 12000.00
Annual Extraction of

Ground Water:

« This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at Sl. (2) for extraction of ground
water at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual
extraction of ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

« Holder of this NOC is hereby directed to assure annual recharge of 12000.00 cubic meter, as specified under the application form within the
given time period.

GENERAL CONDITIONS:

« Holder of this NOC is hereby directed to fill from 1(A) for registering his/her well within 90 days as mentioned in application form shall only started
after registration of his/her NOC.

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet of
pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is proved.
The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this certificate
shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for renewal
through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped of
piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be made available to
this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers are
as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is being
withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more than
one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as well as
deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

about:blank 2/3
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o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should be
given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR) with
telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been stopped
for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon (October/November)
periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the concerned Director,
Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.

o Any other site specific requirement regarding safety and access for measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned Authority.
« In case, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect during
verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the desired
quantity of water.

« ii) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m>/d shall be required to undertake annual water audit through Confederation of Indian
Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC)/ PHD Chamber of Commerce
& Industries certified auditors and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh.
All such industries shall be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m3 /day of ground water and.
Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum distance of
50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the pumping well/ wells.
Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to pollute
ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house, explosives
etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal washeries,
other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of ground water
pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering discharge rate
(using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring records and results
should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water Management Council.

« ii) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3 /day.
The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :02/11/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature

about:blank 3/3
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Annexure —I

3

BGPS Map Cameré

; Aswan, Uttar Pradesh, India

7MVF+Q48, Aswan, Uttar Pradesh 212107, India
Lat 25.294944°

Long 81.675354°

18/11/23 04:00 PM GMT +05:30
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MANGALORE MINERALS PVTLTD
WASHED GRAND AND STI LA SAND
ASWAN JASRA BARA PRAYAGRAJ -212107

|vear:2023 BORE BELL NO.02 year:2023  |BOREBELLNO.02 |
. ke T, e
DATE  |REAADING(KL) |UNIT TREMARK  |DATE  [READING(KL) [UNIT _ [RemarK_|
01.SEP o o 10CT 5887 AL|HT TANK
025EP | 5467, aA|MTTANK  [2.0CT of o
03 SEP B 0| N 10CT o| o
04 SEP 0! 0 A.0CT 5911 24| —
05 SEP 5509 A [HT TANK |5 0CT 0| o
06SEP | N ol poct | so3| 1
07 SEP —=s=a | |roct | of o |
ossep | o O — fsoer | 9 o
09 SEP 5.539 6 9.0CT 5941 18] |
10 SEP 0 ol 00cT | 0 o
11.SEP 5.559 0 11.0CT 5.954) E —
4.12.559 5.568 9 12.0CT 0
13 SEP 0 0 13.0CT 0 0
14 SEP 5.587 19 14.0CT 5.973 19
15.SEP 5.599 12 15.0CT 0 0
16 SEP 0 0 16.0CT 5.984 11
17 SEP 5.623 24 17.0CT 0 0
18 SEP 0 0 18.0CT 5.992 8
19.SEP 5.648 25 19.0CT 0 0
20.5EP 0 0 20.0CT 0 0
21.5EP 5.677 29 21.0CT 6.011 19
22.SEP 5.703 26|HTTANK  |23.0CT 0 0
23 SEP 0 0 24.0CT 6.019 8
24 SEP 5.736 33 25.0CT 0 0
25.SEP 0 0 26.0CT 0
26.SEP 5.768 32 27.0CT 6.039 20
27.SEP 0 0 28.0CT 0 0
[28.5EP 5.811 23[HTTANK  [29.0CT 6.048 9
29.SEP 0 0 30.0CT 0 0
30.SEP 5.846 35 31.0CT 6.056 8
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MANGALORE MINERALS PVT LTD
WASHED GRAND AND SILCA SAND
ASWAN JASRA BARA PRAYAGRAJ -212107

16

Year:2023  |BORE BFLLNO.02 Year:2023  [BOREBELLNO.0Z |
DATE  |[REAADING(KL) |UNIT  |REMARK | DATE  |READING(KL) [UNIT  [REMARK
01.JUL 0 of | olAUG | 0 0
02.uL 4.563] a8|HT TANK “[02.AUG | 2987 18]
03.JUL 0 0 03. AUG 0 0
04.JUL 0 0 04AUG | 5001 14
05.JuL 4.589 26 05.AUG 0 0
06.JUL 0 0 06.AUG 5.019 18 |
07.JuL 4.601 12 07.AUG 0 0
08.JUL 0 0 08.AUG 5.047 28
09.JuL 4.629 28 09.AUG 0 0
10JUL 0 0 10.AUG 5,069 2
11JUL 4.656 27 11.AUG 0 0
12JUL 0 0 12.AUG 5.103 34 1
13.JUL 4.688 32[HT TANK 13.AUG 0 0 |
14JUL 0 0 14.AUG 5.129 26 |
15JUL 4746 35 15.AUG 0 0
16JUL 4.766 20 16.AUG 0 0
174UL 4.782 16/HT TANK 17.AUG 5.176 47[HT TANK
18JUL 0 0 18.AUG 0 0
19JUL 4.801 19[HT TANK 19.AUG 5.205 29
20JUL 0 0 20.AUG 0 0
21JUL 4.832 31 21.AUG 5.237 32
22JUL 0 0 22.AUG 0 0
23JUL 4.857 25 23.AUG 5271 34
24.JUL 0 0 24.AUG 0 0
25JUL 4.877 20 25.AUG 5.301 30
26JUL 4.907 30/HT TANK 26.AUG 0 0
27.UL 0 0 27.AUG 5326 25
28.JUL 4926 19 28.AUG 5383 26
29JUL 0 0 29.AUG 0 0
30.JUL 0 0 30.AUG 0 0
31JUL 4.969 43[HT TANK 31.AUG 5423 40




ASWAN JASRA BARA PRAYAGRAJ 212107
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MANGALORE MINERALS PVTLTD
WASHED GRAND AND SILCA SAND

17

Year:2023  |BORE BELL NO.02 Year:2023  |BOREBELLNO.0Z

DATE  |REAADING(KL) |[UNIT  |REMARK [DATE [READING(KL) |UNIT | REMARK
01.MAY a79s] 1| [on | aest A
02.MAY 3s06] 11| [pdun | 4063 6 —
03.MAY 0 0 3JUN 0 0 ]
04.MAY 3.819 13 2JUN | 4.103]  A40[HTTANK |
05 MAY 3.823 4 5. JUN 0 .¢] [
06.MAY 0 0 6.JUN 4,121 18
07.MAY 3.829 6 7.JUN 0 ol .|
08.MAY 3.836 ) 8.JUN 4138 17

09.MAY 0 0 9.JUN 4.161 23|HT TANK
10.MAY 3,847 11 10.JUN 0 a -
11.MAY 3.853 6 11.JUN 4.201 14

12.MAY 0 0 12.JUN 4.221 20|HT TANK
13. MAY 3.871 18 13.JUN 0 0

14.MAY 3.887 16 14.JUN 4.256 35|HT TANK
15.MAY 0 0 15.JUN 0 0

16.MAY 3.893 6 16.JUN 0 0

17.MAY 3.907 14 17.JUN 4.301 45[HT TANK
18.MAY 0 0 18.JUN 0 0

19.MAY 3.916 9 19.JUN 4.327 26

20.MAY 0 0| 20.JUN 4.336 9

21.MAY 3.924 3 21JUN 0 0

22.MAY 0 0 22JUN 4391 55[HT TANK
23.MAY 3.338 14 23.JUN 0 0

24.MAY 3,947 9 24.JUN 0 0

25.MAY 0 0 25.JUN 4.423 32

26.MAY 3.984 37|HT TANK |26 JUN 4.451 28

27.MAY 3,997 13 27JUN 0 0

28.MAY 0 0 28.JUN 0 0

29, MAY 4,012 15 29.JUN 4.493 42[HT TANK
30.MAY 4.036 24 30.JUN 4,515 2

31.MAY 0 0




ASWAN JASRA BARA PRAYAGRAJ 212107
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MANGALORE MINERALS PVTLTD
WASHED GRAND AND SILOCA SAND

18

_ |vearn:2023  |BORE BELL NO.02 Year:2023 |BORE BELL NO.02
[DATE  |REAADING(KL) [UNIT  [REMARK [DATE  |READING(KL)|UNIT REMARK
[01.MaR 3534 I OLAPR 0 0

|02.MAR 0 0 Joz.arm 3683 12|HRT

03, MAR_| 0 o o o
[04MAR | 3.545  11|HRT o o

05.MAR 3.551 6 3,702 -
06.MAR 0 0 o o0 L
07.MAR 0 0 0 0

|08.MAR 3.564 13 0 o

09.MAR 0 0 3713 11 |
10.MAR 0 0 0 0

1LMAR 0 0 3,719 6

12.MAR 3.583 19|HRT 0 0

13 MAR 0 0 0 0

14.MAR 3589 6 3.731 12

15.MAR 0 0 0 0

16.MAR 0 0 0 0

17.MAR 3597 8 0 o |
18.MAR 3.606 9 0 0

19.MAR 0 0 3753 22|HRT
20.MAR 3617 11 0 0

2L.MAR 3621 4 0 0

22.MAR 0 0 3.764 11

23.MAR 0 0 0 0

24.MAR 3633 12 0 0

25.MAR 0 0 3778 14

26.MAR 0 0 0 0

27.MAR 364 7 3771 7

28.MAR 364 10 0 0

29.MAR 0 0 0 0

30.MAR 0 0 3783 12

31.MAR 3671 21[HRT




2661

MANGALORE MINERALS PVT LTD
WASHED GRAND AND SILCA SAND

Year:2023 &“:c;\ni: ;é\l.e:l:lgl;;}“u l'l_;_;_w_x\(;g/_g.l 21 ORE BELL NO.02
: . ear:2023 BORE BE i
g:;:u REAADING(KL) [UNIT  [REMARK Eai_ﬁ____nmume_ﬁ_ﬁ: UNIT ___|REMARK
T — 0 0 1FEB [ 3439 8
296 19 2. FEB 0 0
03.JAN 0 5 e | 0————-g~———'
04.JAN 0 0 4.FEB 0 0
05.JAN 3.323)° 27 5. FEB 3.448 9
06.JAN 0 0 6.FEB 0 0
07JAN 3.336 13 7.FEB 0 0
08.AN 0 0 8.FEB 3.463 15
09.JAN 0 0 9.FEB 0 0
10JAN 3.347 11 10.FEB 0 0
11JAN 0 0 11.FEB 3.477 14
12.JAN 0 0 12.FEB 0 [
13.JAN 0 0 13.FEB 3.488 11
14.JAN 3.382 35 14.FEB 0 0
15.JAN 0 0 15.FEB 0 0
16.JAN 0 0 16.FEB 3.495 7
17.JAN 0 0 17.FEB 0 0
[18.JAN 3397 15 18.FEB 0 0
19.JAN 0 0 19.FEB 0 0
20JAN of* 0 20.FEB 3.512 17
21JAN 0 0 21.FEB 0 0
22.JAN 3.41 13 23.FEB 0 0
23.JAN 0 ~ 0 24.FEB 3.516 4
[24.JAN 0 0 25.FEB 0 0
25.JAN 0 0 26.FEB 0 0
26JAN 3.19 9 27.FEB 3.522 6
27.JAN 0 0 8B |
28.JAN 0 0
29.JAN 3.431 12 e
30JAN 0 0 T
31.JAN 0 0
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MANGALORE MINFRALSPVT T ID
WASHED GRAND AND SHEC A SAND
ASW AN JASRA BARA PRAYAGRAD 212107

20

| —— )’e__ar:z(!z? RORE BELL NO.O? ' Year 2022 RORE BELL NOL.OZ
DATE  |REAADING(KL) |UNIT REMARK  DATE READING(KL) [UNIT REMARK
ﬂ@'_4 0 0 01 DEC 0 0
OI.NG\_ | 2 683 10! 02 it 0 0
03NOV | i 2699 16 ENEINS LORY 1
[0d.NOV 0| 0 0401 ¢ 0 ]
OSNOV | - z;J 1 05 D¢ L0094 11
osNOV | 2787 56 06,11 C 0 0
107.NOV ol 0 07.01¢C 0 o
08.NOV — 281 25 08.0LC 3121 27
|02.NOV o o 09.DEC 0 0
10.NOV 2.842 30 10.DEC 3.145 24 —
[11.NnOV 0 0 11.DEC 0 0
12.NOV 2.887 45 12.DEC 0 0 _ il
13. NOV 0 0 13. DEC 316 15
14.NOV 2.926 39 14.DEC 0 0
15.NOV 0| 0 15.DEC 0 0
16.NOV 0 0 16.DEC 3.172 12
17.NOV 2.953 27 17.DEC 0 0
18.NOV 2.967 14 18.DEC 0 0
19.NOV 0 0 19.DEC 1,197 25
20.NOV 0 0 20.DEC 0 0
21.NOV 0 0 21.DEC 3.211 14
22.NOV 2.993 26 22.DEC 0 0
23.NOV 0 0 23.DEC 0 0
24.NOV 0 6 24.DEC 3.234 23
25.NOV 3.01 17 25.DEC 0 0
26.NOV 0 0 26.DEC 0 0
27.NOV 0 0 27.DEC 0 0
©NOV 3.031 21 28.DEC 3.266 12
29.NOV 0 0 29.DEC 0 0
30.NOV 3.052 31 30.DEC 0 0
| 31.DEC 3.277 11
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MANGALORE MINERALS PV L
WASHED GRAND AND SHLCA SAND
ASWAN JASRA BARA PRAYAGRAJ 212107
-_—‘—-—-_._______ —— = e _ e __ = — L

Year:2020  [BORE BELLNO02 _ |Year2020|  |BOREBELLNO.02 |
\DATE _ [REAADING(KIUNIT  |REMARK | DATE  |READING({UNIT REMARK |
0LSEP | | _"i_ Loct 0 ]
02SEP | | lzoa 1131789  21.588 —l_g
3.0CT 0 - |
4.0CT 0 |
5 0CT 0 |
|05.5EP 930.517| 28.806 6.0CT 1162.856  31.067 |
|07.SEP 0 7.0CT 4] —_||
08 SEp 0 8.0CT 0
09.SEP 951.823] 21306 9.0CT 0 ]|
[105ep 0 10.0CT 0
[11sep | 0 11.0cT | 1205.789] 43,033
[12:5ep 0 12.0CT 0
13.SEP 980.911] 29.088 13.0CT 0
14.56p 0 140cT [ 1226.022] 20233
15.56P 0 15.0CT 0 j
16.56p 0 16.0CT 0
17.56p 0 17.0CT 0
18 SEP 1021.205] 40,204 18.0CT 0
19.5EP 0 190cT | 1267587 41588
20.5EP 0 20.0CT 0
21.5EP 0 21.0CT 0
22.5eP 1062.155]  40.95 22.0CT 0
23 SEP 0 23007 | 130078 33.199
24.5EP 0 - aocr 0
25.SEP 1080.941] 18.786 25.0CT 0
26.5EP 0 26.0CT | 1321.253] 20467 I
27.5Ep 0 27000 [ o | T
28.56P 0 80T [ o T
29.5Ep 1110789 19,848 vocr | o 1
30.56p 0 30.0CT | 1353.123) 3187




0)

L Y
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MANGALORE MINERALS PVT 1TD
WASHED GRAND AND HTL,.t ‘A SAND
ASWAN JASRA BARA PRAYAGRAJ -212107

22

| |Year:2020 |BORE BELLNO.02 I Year:2020 ‘_gons BELLNO.OZ |
DATE  |REAADING|UNIT  [REMARK DATE READING({UNIT  [REMARK
___WL___ e i ) iichdlali. 8
02.JUL 0 02.AUG 0 s
03. JUL 0 03. AUG 0
L [ o 04.AUG 670.716]  32.575
05.JuL 433118 53,977 05.AUG -0
06.JUL of 06.AUG 0
07.1uL 0 07.AUG 691.821|  21.105
08.uL 460.117|  26.999[HT TANK 08.AUG 0
08.JUL 0 09.AUG 0
10.JUL 0 10.AUG 0
11.JUL 0 1L.AUG | 722.304] 30.588
12.JUL 492.019| 31902 12.AUG 0
13, JUL 0 ] 13_4UG 0
14.JUL 0 14.AUG 0
15.JUL 0 15.AUG 0
16.JUL 519.101] 27.082 16.AUG . | 761.914 39.61
17.JUL 0 17.AUG 0
18.JUL 0 18.AUG 0 g
19.JUL 545.112|  26.011 19.AUG 0
20.JUL 0 20.AUG 793.733| 31.819
21JUL o 21.AUG =0
22.JUL 0 22.AUG 0
23JUL 0 23.AUG 0
24.JUL 587.015| 41,903 24.AUG 825.816| 32.083
25.JUL 0 25.AUG - 0
26.JUL 0 26.AUG 0
27.JUL 607.119|  20.104 27.AUG 846.921]  21.105
28.JUL 0 28.AUG 0
29.JUL 0 | 29.A8G 0
30.JUL 0 30.AUG 0
31.IUL 638.141| 31.022 31.AUG 887.841 40.92

-

-
-
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MANGALORE MINFRALSHY Fern
WASHED GRAND AND SHLCA SAND
| ASW AN JASRA BARA PRAY AGRAJ-212107

| |Year:2032 [RORE BELL NO.0) Year:2022  |RORE BELL NO.02
DATE  [REAADING]UNIT REMARK  [DATE READING(KL) |UNIT [REyIARK
[O1LMAY | 2072213]  11mss 1LIUN 126123 20072
02 MAY 0 2 JUN 12745 1ee)
0IMAY | 2003535 1333 LIUN o
amay g 4JUN 0 —
osmaY | g ' _soun T 305523 21003 N
lo6May [ 3024563 310270  Joun | 3308.856] 13333
omMaY | o [ T7aun ' 0
OSMAY | 3045.786|  21.223[HT TANK |8JUN 0
09.MAY | 0 9.JUN 0
10.MAY | 3066.621]  20.835|HT TANK |10JUN 3342.862|  34.006|HT TANK
11L.MAY | 3081.654] 15.033 J1Jun = 0
12.MAY 0 12.JUN 0
13. MAY 0 13JUN 3378.125] 3563
14.MAY 3115.63]  33.996/HT TANK |14.JUN 0
15.MAY 0 15JUN 0 =
16.MAY | 3128256 12.626 16JUN 92 92NEW.ME,
17.MAY 0 17JUN 176 84
18.MAY 0 18.JUN 208 32
19.MAY | 3167.963| 39.707|HT TANK |19.JUN 264 56
20.MAY 0 20.JUN 334 70
21.MAY | 3176.659] 10.696 21.JUN 337 3
22.MAY 0 22.JUN 3 4
23.MAY 0 23.JUN . 351 10
24.MAY | 3198.803] 22234 24.JUN 360 9
25.MAY | 3208.523] 12.469 25JUN 0 0
26.MAY 0 "~ |26JUN ™ 367 7
27.MAY 0 27.JUN 0 0
28.MAY | 3229.789]  21.266 28JUN 378 4
29.MAY | 3242.258] 12.469 29.JUN © 385 7
30.MAY 0 30.JUN 401 16|
31.MAY 0
- -
~-
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MANGATLORE MINERALS PVT I, TD
WASHED GRAND AND SILCA SAND

ASWAN JASRA BARA PRAYAGRAJ -212107

24

Year:2022 [RORE BELL NO.O2 Year:2022 |BORE BELL NO.02
DATE REAADING UNIT REMARK DATE READING ({UNIT {REMARK
01JAN 0 1 FER 0
[02JAN 0 2. FER 0|
O3IAN | 16161%] 21 160 LFER 0 L
04N | 0 AFER 1866456 29611
05 JAN 0 5 FEB 0 |
O6IAN | 0 6.FEB 0
O7JAN | 16a6927] 30771 7.FEB 0
03JAN | o BFEB 1896.789| 30,333
0uaN | o 9.FEB 0
10JAN | 10.FEB 0
~ [11JAN 0 11.FEB 1919.213) 22.424
= [12.aN 1687.456  40.529 12.FEB 0
13, JAN 0 13.FEB 0
14.JAN 0 14.FEB | 1963.213] 43912
15.JAN 0 15FEB | 1991.789] 28577
16JAN | 1719.852] 32.396 16.FEB 0
17.JAN 0 17.FEB 0
_  [|18JAN 0 18.FEB 0
19JAN | 1741245 21.393 19.FEB | 2019.789] 27.469
20JAN 0 20.FEB 0
21JAN 0 21.FEB | 2063.632] 43.843
22 AN 0 23.FEB 0
230AN | 1773.823] 32578 24.FEB 0
24.JAN 0 25FEB | 2110452]  46.82
25 JAN 0 26.FEB 0
26.JAN 0 27.FEB | 2152.362]  41.91]HT TANK
= 27.JAN 0 R 28.FEB 0 z
28.0aN | 1815.231 at.408
29.AN 0
30.JAN 0 -
31JaN | 1836.845] 21614
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MANGALORE MINERALS PVTLTD
WASHED GRAND AND SHL.A ‘A SAND

25

ASWAN JASRA BARA PRAYAGRAJ 212107 -

Year:2022 | BORE BELL NO.02 Year:2022 BORE BELLNO.0Z
[GATE [RGAADINGUNIT _[RemARK | [DATE __[READINGIUNIT __JREMEEE
[01.MAR 0 YW I | E— e
[BatAR o[ joae [asea7es ALBREEE
03 MAR | 2205213] 52851 HTTANK | |03.APR | 2500.156| 25366 |
04.MAR 0 T 04.APR 0 |
05.MAR | 2231.789] 26.576 05.APR 2] I E—
06.MAR 0 06APR | 2613.202] 23.042) |
07.MAR 0 07.APR T B———
08.MAR 0 08.APR 0
09.MAR | 2282.532] 50.743 09APR | 2675985  62.783[HTTANK
10.MAR 0 10.APR 2697.89 21.9
11.MAR 0 11.APR 0
12.MAR | 2303.546] 21.014 12.APR 0
13. MAR 0 13.APR | 2731.254]  33.364|HT TANK
14.MAR 0 14ARR | 2765.142| 33.892
15.MAR 0 15.APR 0
16.MAR | 2362.156|  58.61|HT TANK 16APR | 2810.753|  45.613|HT TANK
17.MAR 0 17.APR 0
18.MAR | 2393.652]  31.496[HT TANK 18APR | 2832.852]  22.099/HT TANK
19.MAR 0 19.APR 0
20.MAR 0 20.APR 0
21.MAR 0 - JLAPR | 2865.256]  32.404|HT TANK
22MAR | 2431.563]  37.911 22.APR 0
23.MAR 0 23.APR | 2885369] 20.113
24.MAR 0 24.APR 0
25.MAR | 2463.346]  31.783[HT TANK 25.APR 0
26.MAR 0 26APR | 2916321  30.952[HT TANK
27.MAR | 2495.789] 32443 27APR | 2928741 1242
28.MAR 0 28.APR 0
29.MAR 0 29.APR 0
30.MAR | 2523.456]  27.667 30APR | 2960358 31.617|HT TANK
31.MAR 0
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MANGALORE MINERALS PV T LD
W ASHED GRAND AND SILCA § AND
ASWAN JASRA BARA PRAYAGRAJ 212107

| 1\'om:2nn RORE BELL NO 02 Year:2021 |RORE BELL NO.02 :
DATE  IREAADINGUNIT REMARK DATE  |READING({UNIT  [REMARK
OLNOV 14117 740 40,04 01 01 ( 0 g =
02 NOV It . 02 DI C 0 L ]
O3NOV T 0 01 DEC 0
ﬂ'l_'\'_s_\-___—h I L 0ADEC | 1375856 29 889
OS.NOV [ 103833a] 30333  osprc | 0
06.NOV ] 0| i A 06DEC | 0
A T e 07.0EC | ¢
08.NOV o |08 pEC 0
Nov T @ 09.DEC | 1415.823] 39976 |
10.NOV 1191.654]  43.531[HT TANK 10.DEC 0
11.NOV 0 11.DEC 0
12.NOV 0 12.DEC 0
13.NOV_ | 12129081 21327, 13.DEC [ 1446.421] 30589
14.NOV 0 14.DEC 0
15.NOV 0 15.DEC 0
16.NOV 0 16.DEC 0
17.NOV_ | 1243321] 30034 17.DEC 0
18.NOV 0 18.DeC | 1487.623] 41202
19.NOV 0 19.DEC 0
20.NOV 0 20.DEC 0
21NOV | 1274789] 31468 21.DEC 0
22.NOV 0 22.0EC | 1523.752]  36.129|HT TANK
23.NOV 0 23.DEC 0
24N0V | o 24.DEC 0
25.NOV_ | 1304.956| 30.187 25.DEC 0
26.NOV 0 26.0EC_ | 1553.931] 30179
27.NOV 0 27.DEC 0 .
28.NOV 0 4= *|28.DEC 0
29.NOV 0 29.DEC 0
30.NOV | 1345987 41031 30.DEC 0 ]
‘ : 31.DEC | 1594.987| 41.058 |




2669

MANGALORE MINERALS PVT LTD
WASHED GRAND AND SILCA SAND
ASWAN JASRA BARA PRAYAGRAJ -212107

27

e |Vear:2021 |BORE BELL NO.02 Year:2021 |BORE BELLNO.02
DATE ~  |REAADINGUNIT  |REMARK DATE  [READING({UNIT  |REMARK _
01SEP | N i I ltoct | o N
0286 | 658.321]  30.198] |2 0cT 0
03.SEP of ___ R  lzocr 0
04.SEP 0 e 4.0CT 0
05.SEP 0 . 5.0CT 924.524|  41.401/HT TANK
06.SEP 0 6.0CT 0
07.SEP 698.987|  40.666 7.0CT 0 — |
08.SEP 0 8.0CT 0
09.SEP 0 9.0CT 955.712|  31.188
10.SEP 0 10.0CT 0
~{11.5EP 728.921| 29.934 11.0CT 0
12.SEP 0 12.0CT 0
13. SEP 0 13.0CT 986.574|  30.862
14.SEP 0 14.0CT 0
15.SEP° 759.352| 30.431 15.0CT 0
16.SEP 0 16.0CT | 1005.123[18. 549
17.SEP 0 17.0CT 0
18.SEP 0 18.0CT 0
19.SEP 790.789|  31.437 19.0CT 0
20.SEP 0 | |20.0CT | 1036.789| 31.666
21.SEP 0 21.0CT 0
22 SEP 810.952| 20.163 23.0CT 0
23.SEP 0 24.0CT 0
24 SEP 0 25.0CT 0
25.5EP 0 26.0CT 0
" [26.5EP 841.369| 30.417 27.0CT | 1077.369| 40.058
27 SEP -0 28.0CT 0
28 SEP 0 29.0CT 0
29.SEP 0 30.0CT 0
30.SEP° 883.123| 41.754 31.0CT 0




ASWAN JASRA BAKA PRAYAGRA.
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MANGALORE MINERALS PVT LTD
WASHED GRAND AND SILCA SAND

J -212107

28

Year:2021 [BORE BELL NO.02 Year:2021 |BORE BELL NO.02
DATE  |REAADING UNIT REMARK DATE  |READING(HUNIT REMARK
01.JuL 0 01.AUG 0
02.JuL 0 02.AUG 0
03.JUL 183.489| 45526 03. AUG 0
*loa.JuL 0 04.AUG | 421.863] 29.374
05.JUL 0 05.AUG 0
06.JUL 201.723] 18.234 06.AUG 0
07.JUL 0 07.AUG | 442452 20.589
08.JUL 0 08.AUG 0
09.JUL 0 09.AUG 0
10JUL 0 10.AUG 0
11JUL 241.789|  40.069 11.AUG 0
12.JUL. 0 12AUG | 483952| 41.005
Ty3.4uL 0 ' 13. AUG 0
14.JUL 0 14.AUG 0
15.JUL 273.852]  32.063 15.AUG 0
16.JUL 0 16.AUG | 483952] 37.568/HT TANK
17.JUL 0 17.AUG 0
l18.JuL 0 i 18.AUG 0
19.JUL 301.741]  27.889 19.AUG 0
20JUL 0 20.AUG 553.32|  31.008
21.JUL 0 21.AUG 0
22.JUL 0 22.AUG 0
23.JUL 0 23.AUG 0
24.JUL 342.654] 40913 24.AUG 0
25.JUL 0 25.AUG 594.12|  40.008
26.JUL 0 26.AUG 0
27.JUL 0 27.AUG 0
£9.28JUL 0 ' 28.AUG 0
~=29.JUL 0 29.AUG 628.123(33..003
30.JUL 392.489|  49.836|HT TANK 30.AUG 0
31.JUL 0 31.AUG 0
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MANGALORE MINERALS PVTLTD
WASHED GRAND AND SILCA SAND
ASWAN JASRA BARA PRAYAGRAJ -212107

29

|Year:2021 |BORE BELL NO.02 Year:2021 |[BORE BELL NO.02

DATE  |REAADING UNIT REMARK DATE  |READING({UNIT  [REMARK
OLMAY | of 1.JUN 0 )

02.MAY | of 2, JUN 0| B
amay | o 3JUN o il
oamAY | 1021789] 28072 ~|aaun | 1255464 30.464 ]
(0S.MAY 0 ' 5. JUN 0

06.MAY 0 6.JUN 0

07.MAY | 1042.025| 20.236 7JUN 1276.456]  20.992

08.MAY 0 8JUN 0

09.MAY 0 9.JUN 0 |
- [10.MAY 0 10.JUN 0

11.MAY | 1073.312|  31.287 11JUN | 1307.789|  31.333

12.MAY 0 12.JUN 0

13. MAY 0 13JUN  [NEW METER

14.MAY | 1094.063| 21.318 14.JUN 0

15.MAY 0 15.JUN 0

16.MAY 0 16.JUN 40.123

17.MAY 0 17.JUN 0

18.MAY [ 1123.963 29.9 18.JUN 0

19.MAY 0 _[19.JUN 0

20.MAY 0 20.JUN 0

21.MAY 0 21.JUN 85.125|  45.002|HT TANK
22.MAY | 1154.852|  30.889 22.JUN 0

23.MAY 0 23.JUN 0

24.MAY 0 24.JUN 106.458| 21333
- [25.mAY 0 25.JUN 0

26.MAY 0 26.JUN 0

27.MAY | 1195.756|  40.904 27.JUN 0

28.MAY 0 28.JUN 137.963|  31.505

29.MAY 0 29.JUN 0

30.MAY 0 30.JUN 0

31L.MAY | 1225.123] 29.367




(®

2672

MANGALORE MINERALS PVIELTD
WASHED GRAND AND SILCA SAND
ASWAN JASRA BARA PRA YAGRAJ -212107
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_|Year:2021 [BORE BELL NO.02 Year:2021 [BORE BELL NO.02
DATE ™ |REAADINGUNIT  [RemARK DATE  [READING({UNIT  [ReMARK
AN | of LFER 0
02.JAN o RN ol | S
03AN | 101.897] 39,639 I X I B
04.JAN 0 | [ lars [ 350987 37333
05.JAN 0 A T =""Tsemm T 0
106.JAN 0 6.FEB 0
07.JAN 130.983 29,086 7FEB | 5
08.JAN ‘0 8.FEB 381.321] 30334
09.JAN 0 9'FEB 0
10.JAN 0 10.FEB 0

" [11JAN 0 11.FEB 400.789]  19.468
12 JAN 172.786|  41.803 12.FEB 0
13. JAN 0 13.FEB 0
14.JAN 0 14.FEB 0
15.)JAN* 0 15.FEB 431.357|  30.568
16JAN" | 201.423] 28637 16.FEB 0
17.JAN 0 17.FEB 0
18.JAN 0 18.FEB 0
19.JAN 222742 21319 19.FEB 0
20.JAN 0 0 20.FEB 472.963|  41.606
21JAN 0 21.FEB 0
22.JAN 0 23.FEB 0
23.JAN 252.123]  29.381 24.FEB 0
24.JAN 0 25.FEB 502.741]  29.778
25.AN 0 26.FEB 0

" [26.AN 0 27.FEB 0
27.JAN 0 28 FEB 522.852|  20.111
28.JAN 294589 42.466
29.AN 0
30.AN 0
31JAN" | 318.654]  24.065|HT TANK
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] Year:2021 B%:_E“:!:ﬂ :lgl:ll:)\ LAkA leJA&&%M———-——-—-—__
Lo.m T | . — Year:2021 [BORE BELL NO.O2 |
01.MAR O—Emhﬁﬁ—ﬁr—w UNIT M
02.MAR 0 oo _'_'“—% [
03. MAR .0 [ los.am 5
O4MAR | 553.023] 30171 HWWW“‘“
05.MAR 0 HHW"‘T%_—'—'—
06.MAR 0 __“‘EH‘WHHE____—____—*
07.MAR 0 R‘H‘WWW HT TANK
08.MAR o0 N 08APR | - .
O9.MAR | 595.222[ a2199] T Y T O B—
10.MAR 0 | [ioam BT
11.MAR 0 . | tiam | 848088] 30795
12.MAR 616.032 20.81 12.APR 0 —
13. MAR 0 13. APR 0
14.MAR 0 14.ARR o
15.MAR 0 15.APR 879.444] 3143
16.MAR | 645741 29709 16.APR 0
17.MAR 0 17.APR 0
18.MAR .0 18.APR 0 i
19MAR | 665324] 19583 19.APR 0
20.MAR 0 20.APR 921687] 42243

2L.MAR 0 21APR 0

22.MAR 0 22.APR 0

23.MAR | 694357] 31033 23.APR 0

24.MAR 0 24.APR 952.345] 30,658 ]
25.MAR 0 25.APR 0 B
26.MAR 0 | 26.APR 0 o
27.MAR | 725.863] 31506 27.APR 973.991] 21646

28.MAR 0 28.APR 0

75 MAR 0 29.APR 0

30.MAR | 760.025| 34.162|HT TANK 30.APR 993.708| 19.717
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MANGALORE MINERALS PVT LTD
WASHED GRAND AND SILCA SAND

ASWAN JASRA BARA PRAYAGRAJ -212107 ]

B Year:2020 |[BORE BELL NO.02 Year 2020 [BORE BELLNO.02
IDATE  |REAADINGUNIT  [REMARK DATE  |READING({UNIT  |REMARK
oiNov | 0] 01DFC | 1603189 41033 i
02.NOV | N 07 .DEC 0 -
03.NOV 0 i 03, DEC 0 i
04NOV | 1381.456| 28.333| ~ foapec | 162424 20935
osNov | o Jospec | o] —
06.NOV | 0 ) 06.0EC | of |
m.Nov_—_mo_s.s.ﬁ" 23.685 07.DEC 0 ]
08.NOV 0 08.DEC | 1657.756]  33.632
09.NOV 0 09.DEC 0
10.NOV 0 10.DEC 0 ]
11NOV | 1434.156]  29.015 11.DEC 0
12.NOV 0 | 12.DEC_ | 1691789  34.033[HT TANK
13. NOV 0 13. DEC 0
14.NOV 0 14.DEC 0
15.NOV 0 - 15.DEC 0
16.NOV | 1478.459]  44.303|HT TANK 16.DEC 0
17.NOV 0 17.DEC | 1731.783]  39.994
18.NOV 0 18.DEC 0
19.NOV | 1500.897|  22.438| 19.DEC 0
20.NOV 0 20DEC_ | 1752.654] 20.871
21.NOV 0 21.DEC 0
22.NOV 0 22.DEC 0
23NOV | 1531.258]  30.361 23.DEC 0
24.NOV 0 24.DEC__|NEW METER
25.NOV 0 25.DEC 31.356
26.NOV 0 26.DEC 0
27NOV | 1562156  30.898] —— |27.0eC 0
28.NOV 0 28.DEC 0 |
29.NOV 0 29.DEC 62.258]  30.902
30.NOV 0 30.DEC 0

0 31.DEC 0
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MANGALORE MINERALS PVT LTD
WASHED GRAND AND SILCA SAND
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ASWAN JASRA BARA PRAYAGRAJ 212107 )
- |vear:2020 [BORE BELL NO.02 Year:2020 BORE BELL NO.02 |
DATE  |REAADING(K(UNIT REMARK DATE  |READING({UNIT REMARK |
otser | o] | 1.oct _ﬂ 0 ==y
02.SEP 901.711| 13897 2.0CT | 1131789 21588 -
03.SEP 0 3.0CT 0
04.SEP o| 4.0CT 0
05.SEP 0 5,0CT 0
06.5EP 930.517| 28.806 6.0CT 1162.856| 31.067 )
07.5EP 0 7.0CT 0
08.SEP 0 8.0CT 0 T
09.SEP 951.823| 21.306 9.0CT 0
10.SEP 0 10.0CT 0
11.5EP 0 11.0cT | 1205789 43.033
12.5EP 0 12.0CT 0
13. SEP 980.911]  29.088 13.0CT 0
14.5EP- 0 140CT | 1226.022] 20233
15.5EP - 0 15.0CT 0
16.5EP 0 16.0CT 0
17 SEP 0 17.0CT 0
18.SEP 1021205 40.294 18.0CT 0
19.SEP 0 19.0CT | 1267.587] 41.565
20.SEP 0 20.0CT 0
21.5EP. 0 21.0CT 0
22.SEP 1062155  40.95 22.0CT 0
23.SEP 0 23.0CT | 1300.786 33.199
24.SEP 0 24.0CT 0
* |25.5EP 1080.941] 18.786 25.0CT 0
26.5EP 0 26.0CT | 1321.253] 20467
27.5EP 0 27.0CT 0
28.SEP 0 28.0CT 0
29.SEP* 1110.789] 29.848 29.0CT 0
30.5EP - 0 300cT | 1353.123]  31.87
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MANGALORE MINERALS PVT 1 TD
WASHED GRAND AND SILOCA SAND
ASWAN JASRA BARA PRAYAGRAJ -212107

||_ _te_g_r;lﬂ_m BORE I_)El.l NO.02 Year:2020 |BORE BEI._LN0,0Z |]
DATE ] REA.&DIE_UNIT ) REM_JE!_K DATF READING{PUNIT ) __FSEM!\R_K__
01.JUL fﬂ i 01.AUG 0
(CEIVTSN ) A 02 AUG 0 .
03.JUL 0 03. AUG 0
04.JUL 0 04.AUG 670.716]  32.575
osJut | 433118 53.977 05.AUG 0
“|06.JUL 0 06.AUG 0
07.JUL 0 07.AUG 691.821 21.105
08.JUL- 460.117|  26.999|HT TANK 08.AUG 0
09.JUL - 0 09.AUG 0
10JUL 0 10.AUG - 0
11.4UL 0 ; 11.AUG 722.304| . 30.588)
12JUL 492,019 31.902 12.AUG 0 '
.1;3,JUL 0 , 13, AUG 0
14.JUL 0 14.AUG - 0
15.JUL 0 15.AUG ol.
16.JUL 519.101| 27.082 16.AUG | 761.914 39,61/
17.JUL 0 ki 17.AUG . o .
18.JUL 0 18.AUG 0
*l19.JUL 545.112| 26.011 19.AUG 0
20JUL - .0 20.AUG | 793.733| 31.819
21U - 0 21.AUG | 0
22.JUL 0 22.AUG 0
23.JUL* 0 23.AUG o 0
24.JUL - 587.015| 41.903 - 24.AUG 825.816| 32.083
25.JUL 0 ] 25.AUG’ .o
26.UL 0 26.AUG ol -
27.JUL 607.119|  20.104 27.AUG 846.921| 21.105 ]
28.JUL 0 \ W8AUG | - O
9.JuL 0 29.AUG 0
30.JUL 0 30.AUG 0
{31.JUL 638.141| 31.022 31.AUG 887.841| ,40.92
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B GPS Map Camera

Aswan, Uttar Pradesh, India
7MVF+Q48, Aswan, Uttar Pradesh 212107, India
Lat 25.294225°

Long 81.671775°
18/11/23 03:46 PM GMT +05:30
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MANGALORE MINERALS PVT LTD
WASHED GRAND AND SILCA SAND

37

ASWAN JASRA BARA PRAYAGRAJ -212107
Year:2023  |PIFZOMETER Year:2023  |PIEZOMETER
DATE  |WC.(METER) |WL.(METER) DATE WC.(METER) _wunﬁgg}_“_—___:
01.JUl 22 K 01.AUG 22 11
02.JUl 2 13 02.AUG 2] a1l
03. Ul 2?2 1 03. AUG 2 a1
04.JU1 22 4.3 04.AUG 2] aq i
05.JUL 22 4.3 ~|05.AUG 2 a1
06.1Ul 22 43 |06.AUG 22 4.1 ]
07.JUL 22 4.3| 07.AUG 22 4.1
08.JUL 2 a3 08.AUG 22 a1
09.1UL 2 2.3 09.AUG 22 4.1
10.JUL 22 4.3 10.AUG 22 4.1
mie | 221 a3 11.AUG 22 4.1
12.JUL 22 4.3 12.AUG 22 4.1
‘R 1301 22 43 13. AUG 22 41
14.JUL 22 43 14.AUG 22 4.1 |
15.JUL 22 43 15.AUG 22 4.1
16.JUL 22 4.3 16.AUG 22 4.1
17.JUL 22 4.3 17.AUG 22 4.1
18.JUL 22 43 18.AUG 22 4.1
19.JUL 22 4.3 19.AUG 22 4.1
20.JUL 22 43 20.AUG 22 4.1
21.JUL 22 43 21.AUG 22 4.1
22.JUL 22 4.1 22.AUG 22 4.1
23.JUL 22 4.1 23.AUG 22 4.1
24.JUL 22 4.1 24.AUG 22 4.1
25.JUL 22 4.1 25.AUG 22 4.1
26.JUL 22 4.1 26.AUG 22 4.1
27.JUL 22 4.1 27.AUG 22 4.1
28.JUL 22 4.1 28.AUG 22 4.1
(A 29.JUL 22 4.1 29.AUG 22 4.1
30.JUL 22 4.1 30.AUG 22 4.1
31.JUL 22 4.1 31.AUG 22 4.1
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MANGALORE MINERALS PVT LTD
WASHED GRAND AND SILCA SAND

ASWAN JASRA BARA PRAYA

GRAJ -212

07

| [vear2023 |PiEZOMETER YEAR:2023 [PIEZOMETER
DATE  |WC.(meter) |WL(meter) [DATE  [WC.(meter) WL.(meter)
01MAR 2 3.9f01.APR 2 4
02.MAR | 2 3.9]02.APR 22 4
03. MAR | 2 19|03 APR 22 4
04.MAR 22| 1.9]04 APR 22 4
05 MAR 2 3.9]05 APR 22 A
06.MAR | » 3.9/06.APR 2 4
07.MAR 22 39l07.APR | 2 a4
08 MAR 22| 3.9|08.APR 2 a4
09.MAR o n 3.9/09.APR 22 4
10.MAR | 22 3.9[10.APR 22 4
11.MAR 2| 3.9/11.APR 22 4
12.MAR | 22 3.9]12.APR 22 4
13. MAR 2 3.9/13. APR 22 4
14 MAR 22 3.9|14.ARR 22 4
15.MAR 22 3.9[15.APR 22 4
16.MAR 22 3.9[16.APR 22 4
17.MAR 22 4[17.APR 22 4
18.MAR 22 a|18.APR 22 4
19.MAR 22 4]19.APR 22 4
20.MAR 22 4[20.APR 22 4
21.MAR 22 4[21.APR 22 4
22.MAR 22 4]22.APR 22 4
23.MAR 22| 4[23.APR 22 4
24.MAR 22 4]24.APR 2 4
25.MAR 22 4]25.APR 22 4
26.MAR 22 4]26.aPR 22 4
27.MAR 22 4]27.APR 22 4
28.MAR 22 4]28.aPR 22 4
29.MAR 22 4[29.APR 22 3.8
30.MAR 22 4[30.APR 22 38
31.MAR 22 4 22 3.8

|

38



2681 39

MANGALORE MINERALS PVT LTD
WASHED GRAND AND SILCA SAND
ASWAN JASRA BARA PRAYAGRAJ -212107

©Ivean2022  [PIEZOMETER VEAR:2022 |PIEZOMETER
IDATE  |WC.(meter) |WL(meter) DATE  |WC.[meter) |WL(meter)
01.NOV 9% a1 0101 ¢ 22 a1l
02.NOV 4.1 02.DEC 22 41
03NOV | 2.1 poic | n 41
04.NOV | | a1l eabec | 22 a1
[05.NOV 2 a1l 05.DEC 22 41
06.NOV 2 4l 06.DEC 22 4.1
07.NOV 22 a1 07.DEC 2 41
08.NOV 22 41 08.DEC 2 4.1
09.NOV 22 41 09.DEC 2 a1
10.NOV 2 a1 10.DEC 2 a1
D [1nov 22 41 11.DEC 22 a1
12.N0V 22 41 12.DEC 22 41
13. NOV 22 4.1 13. DEC 22 4.1
14.NOV 22 41 14.DEC 22 4.1
15.NOV 22 4.1 15.DEC 22 41
16.NOV 22 41 16.DEC 2 21
17.NOV 22 4.2 17.DEC 2 4.2
18.NOV 22 42 18.DEC 2 42
19.NOV 22 42 19.DEC 2 42
20.NOV 2 42 20.DEC 2 42
21.NOV 2 42 21.DEC 22 4.2
22.NOV 2 42 22.DEC 22 4.2
23.NOV 2 42 23.DEC 2 42
24.NOV 2 42 24.DEC 22 4.2
25.NOV 2 42 25.DEC 22 42
26.NOV 2 42 26.DEC 22 a2
®  Z7Nov 2 42 27.DEC 22 a2
28.NOV 22 42 28.DEC 2 4.2
29.NOV 22 42 29.DEC 2 42
30.NOV 22 42 30.DEC 22 4.2
31.DEC 22 4.2
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MANGALORE MINERALS PV LTD
WASHED GRAND AND SILCA SAND
AYAGRAJ 212107

40

— Year:2032  |PIEZOMETER Year: 2022 |PIE/OMETER
IDATE  |WC.(METER) |WL.(METER) DATE  |WCIMETER) Wi (METER)
011U 17.7 1) 1AUG 171 A1

02Ul lI 77 1) 2 AUG 177 41

‘:“ _.N.'l_ i 17.7 4.2 VALG .7 4_1
041U 17.7 4.7 A.MUG i it d 1.1

051Ut T 2] 5. AUG 17.7 41
o6JuL | 177] a2 6.AUG 17.7 a1
o7 | 7] a2l pave | 17 a1
(TS 7)) I .YV IS V2 B ¥
0ouuL | 17.7 a.2| 9.AUG | 17.7 41

noJue | 17.7 4.2 10.AUG 77| a1
w1 17.7 4.2 11.AUG = 177 41

[12JuL 7 17.7 4.2 12.AUG 17.7 a1

(1300 | 17.7 4.2 13.AUG 17.7 41

14.JUL T 177 42 14.AUG 17.7 41

15.JUL 17.7 42 15.AUG 17.7 4.1

16401 | 17.7 42 16.AUG 17.7 4.1

17JuL | 17.7 42 17.AUG 17.7 4.1

18.JUL 17.7 4.2 18.AUG .7 4.1

19.JUL 17.7 4.2 19.AUG 17.7 4.1

20.JUL 17.7 4.2 20.AUG 17.7 4.1

121.JUL 17.7 4.1 21.AUG 177 4.1

22.JUL 17.7 4.1 22.AUG 17.7 4.1

23.JUL 17.7 4.1 23AU6 | 17.7 4.1

24.JUL 17.7 41 24.AUG 17.7 41

25.1UL 17.7 4.1 25.AUG 17.7 4.1

26.JUL 17.7 4.1 26.AUG 17.7 41

27.JUL 17.7 41 27.AUG 17.7 4.1

28JuL | 17.7 4.1 28.AUG 17.7

29.JUL 17.7 4.1 29.AUG 17.7

30.JUL 17.7 4.1 30.AUG 17.7

31.JUL 17.7 41 31.AUG 177
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MANGATORE MINFRAISPVTLTD
WASHED GRAND AND SILC A SAND
ASWAN JASRA BARA PRAYAGRAJ -212107

| ;\'var:2022 [PIEZOMETER [YEAR:2022 [PIEZOMETER |
|DATE (WC.(meter) | WL (meter) DATE W: (meter) WL (meter)
‘01 MAR | 17 ll 52 01 APR 177 5 ,rl
102 MaR 177 52 02 APR 177 57|
(03 Mag 17.7 52 031 APRew 177 57
04 MAR 17 52| 04 APR _1_7_3: . 5 7}
L\"f -'}‘:!q_ | (— _1_7_‘-4 - 2 (J_') f\F_’_H 8 o 17_7___ 5 7‘
06MAR | — «77] 5] _josAPR [ 177 5.7
107 MAR 17.7 5.5 07.APR 17.7 5.7
108 MAR 17.7 5.5 08.APR 17.7 5]
02, MAR 17.7 5.5 09.APR 17.7 5.7
110.MAR 17.7 5.5 10.APR 17.7 5.7
[11.MaAR 17.7 5.5 11.APR 17.7 5.7
12MaR | 17.7 55 12.APR 17.7 5.7
113 MAR 17.7 5.5 13. APR 17.7 5.7]
[14.MAR 17.7 5.5 14.ARR 17.7 5.7
|15.MAR 17.7 5.5 15.APR 17.7 57
116.MAR 17.7 5.5 16.APR i 17.7 5.7
117.MAR 17.7 5.5 17.APR 17.7 5.7
18.MAR 17.7 5.5 18.APR = 17.7 57|
19.MAR 17.7 55 19.APR 17.7 5.8
20.MAR 17.7 5.5 20.APR 17.7 5.8
21.MAR -7.7 55 21.APR 17.7 5.8
22.MAR 17.7 5.5 22.APR 193 5.8
23.MAR 17.7 5.5 23.APR 17.7 5.8
24.MAR 17.7 5.5 24.APR 17.7 5.8
25.MAR 17.7 55 25.APR 7 5.8
26.MAR 17.7 5.5 26.APR 17.7 5.8
27.MAR 75 55 27.APR 17.7 5.8
28.MAR 17.7 5.5 28.APR 17.7 5.8
29.MAR 17.7 5.5 29.APR 17:2 5.8
30.MAR 17.7 5.5 30.APR 17.7 5.8
31.MAR 17.7 55 X
R
E__J

41
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MANGATLORE MINERALSPVT LTD
WASHED GRAND AND SILCA SAND
ASWAN JASRA BARA PRAYAGRAJ -212107

Year:2021 |[PIEZOMETER YEAR:2021 [PIEZOMETER
DATE ‘Wc.lmeterWL.(nwler} DATE WC.(meter) |\WL.(meter)
01.NOV 17.7 51 01.DEC 171 5.5]
02.NOV 17.7 51 o20ec [T 17| 55
3NOV | 177 5.1 03.DEC 177 58|
oanov | | sa 04.DEC 17.7 5.
05.NOV 17.7 5.1 05.DEC 17.7 5.5
06.NOV 17.7 5.1 06.DEC 17.7 5.5
07.NOV 173 5.1 07.DEC 17.7 5.5
08.NOV 17.7 5.1 08.DEC 17.7 5.5
09.NOV 177 5.1 09.DEC 177~ 55
10.NOV 17.7 5.1 10.DEC 177 5.5
11.NOV 17.7 5.1 11.DEC 17.7 5.5
12.NOV 17.7 5.1 12.DEC 17.7 5.5
13. NOV 17.7 5.1 13. DEC 17.7 5.5
14.NOV 17.7 5.2 14.DEC - 177 5.3
15.NOV 17.7 5.2 15.DEC 17.7 5.3
16.NOV 17.7 5.2 16.0EC | 177 5.3
17.Nov 17.7 5.2 17.DEC 17.7 5.3
18.NOV 17.7 5.2 18.DEC 17.7 5.3
19.NOV 127 5.2 19.DEC 17.7 5.3
20.NOV 17.7 5.2 |20.0EC 17.7 5.3
21.NOV 17.7 5. 21.DEC 17.7 5.3
22.NOV 17.7 5.2 22.DEC 17.7 5.3
23.NOV 17.7 5.2 23.DEC. 17.7 5.3
24.NOV 17.7 5.2 24.DEC 1777 53
25.NOV 17.7 5.2 25.DEC 17.7 5.3
26.NOV 173 5.2 26.DEC 17.7 5.3
27.NOV 17.7 5.2 27.DEC 17.7 5.3
28..NOV 177 5.2 28.DEC 17.7 5.3
29.NOV 17.7 5.2 29.DEC 177 5.3
30.NOV 17.7 5.2 30.DEC 17.7 5.3
31.DEC 17.7 5.3

42
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MANGALORE MINERALS PVT LTD
WASHED GRAND AND SILCA SAND
ASWAN JASRA BARA PRAYAGRAJ -212107

43

Eﬁoz-g_ PIEZOMETER YEAR:2023 LPIEZOMETE_B_—
DATE  |WC.(meter) |WL.(meter) DATE  |WC.(meter) |WL.(meter) |
01.SEP 22 a1 01.0CT 22 A -
o2ser | 22 aa o20cv_ | 2 4
03.SEP 2] A 03.0CT 22 4 B
04 SEP 22 4.1 04.0CT 2] a
05.SEP 22| aal 05.0CT 22 4
06.SEP 22 4.1 06.0CT 22 4
07.SEP 22 4.1 07.0CT 22 4
08.SEP 22 a1 08.0CT 22 4
09.SEP 22 4.1 09.0CT 22 4
10.SEP 22 4.1 10.0CT 22 4
11.SEP 22 41 11.0CT 22 4 .
J2 SEP 22 4.1 12.0CT 22 4
Q& SEP 22 4.1 13.0CT 22 4
14.SEP 22 4.1 14.0CT 22 4.2
15.SEP 22 4.1 15.0CT 22 4.2
16.SEP 22 4.1 16.0CT 22 4.2
17.SEP 22 4.1 17.0CT 22 4.2
18 SEP 22 4.1 18.0CT 22 4.2
19.SEP 22 4.1 19.0CT 22 4.2
20.SEP 22 4.1 20.0CT 22 4.2
21.SEP 22 4.1 21.0CT 22 42
22.SEP 22 4.1 22.0CT 22 4.2
23.SEP 22 4.1 23.0CT 22 42
24.SEP 22 4.1 24.0CT 22 42
25.SEP 22 4.1 25.0CT 22 4.2
26.SEP 22 4.1 26.0CT 22 4.2
27.SEP 22 4.1 27.0CT 22 4.2
28..SEP 22 4.1 28.0CT 22 4.2
29.SEP 22 4.1 29.0CT 22 4.2
30.SEP 22 4.1 30.0CT 22 4.2
31.0CT 22 4.2
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Annexure -1V

i WAL R
) B GPS Map Camera:
Aswan, Uttar Pradesh, India
7MVF+Q48, Aswan, Uttar Pradesh 212107, India
Lat 25.292782°
"'/ Long 81.672985°
. 18/11/23 03:38 PM GMT +05:30
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Annexure -V

. v

) GPS Map Camera

Aswan, Uttar Pradesh, India

Unnamed Road, Aswan, Uttar Pradesh 212107, India
Lat 25.278838°

Long 81.677788°

25/11/23 04:33 PM GMT +05:30




ecoMen ECOMEN LABOFGORIES PVT. LTD. 46
LABORATORIES PYT LTD. Second Floor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 226 024
Phone No. : 0522 - 4079201/2746282
E-mail: contactus@ecomen.in, Website: www.ecomen.in, CIN - U74210UP1989PTC0410601, GSTIN : 09AAACEG076H1Z]

An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. of India, New Delhi

TEST REPORT
FORMAT NOQ. ECO/QS/FORMAT/W
Mangalore Minerals Private ULR No. TC953922000005439P
NAME & ADDRESS OF Limited Altahabad Test Report No. ECQOLAR/GWN0625/05439/10/2022
CUSTOMER: Tear Aswan Y'“?g;]‘;’:so? UM | Issue Date of Test Report | 05.11.2022
Type of Sample Drinking Water
Sample Regisiration No. 625 Name of Location Bore well Water
Sampling Method As per Reference Methog Sample Collected By By Party
Date of Sample Collection 28.10.2022 Time of Sample Collection -
Date of Sample Receipt 01112022 Time of Sample Receipt 4:20 PM
Start Date of Analysis 01.11.2022 End Date of Analysis 04.11.2022
Environmental Condition ~ [-E=ral(e 222 2 Sample 1D Code ECO/LAB/5439/10/2022
umidity: 69 % i
INDIAN STANDARDS as
S.MNo. Tead Unii Protocol D;l:;;i:n Results pe::i :35203 1 :;]] 2
Dresirable Permissibl
1. Turbidity NTU | APHA, 239 Ed. : 2007, 2130-A+B 1-100 1175.0 1 5
2 pH - | APHA,239Ed.: 2017, 4500 H+A+B 2-12 6.60 6585 NoRelax
3, Total Dissolved Solids as TDS | mgl | APHA, 23 Ed. : 2017, 2540-C 5 -5000 158.0 500 2000
4 Total Suspended Solids as TSS | me/l | APHA,23Ed ; 2017,2540-D 5 -5000 906.0
5 Alkalinity as CaCO, mgd | APHA,23%Ed : 2017, 2320 A+ B 5-1500 120.0 200 600
6. Total Hardness as CaCO, mg | APHA, 23¥Ed : 2017, 340 A+C 51500 124.0 20 600
7 Calcium as Ca mgl | APHA, 23MEd : 2017, 3500 Ca A+B 5- 1000 35.2 75 00
[ Magnesium as Mg mgd | APHA, 239Ed : 2017,3500 Mz A+B 5- 1000 274 30 [
9, Carbonale mgl | APHA,23YEd ; 2017,2320 A+ B 541500 72.0 - -
10, Bicarbonate mgl | APHA,239Fd : 2017, 2320 A+B 5-1500 73.2 - -
1. Chloride as CI mgl | APHA,23"Ed : 2017, 4500 Cl A+B 5- 1000 10.0 250 1000
(13 Phosphate as PO, mgl | APHA, 239Ed ; 2017,4500-P +A+B+D 0.100-50 023 . -
13, Sulphate as $0, mgl | APHA, 3YEd : 2017,4500-50¢ E 1-250 9 86 A0 400
14, Sodium as Na mgl | APHA, 239 Ed : 2017, 3500 Na, A+B 1100 50 - -
15, Patassium mgl | APHA, 239Ed : 2017, 3500 K, A+B 1-190 14 - .
16. Silica as §i0; mgl | APHA, 23%Ed ; 2017, 4500 Si0z A+B 150 24,09 - -
17, Nitrate Nitrogen as NO, mg | APHA, 23V Ed : 2017,4500-NOy* E 5-100 <5.0 45 NoReix
18, Iron as Fe mg | APHA, 239Ed ; 2017,3500 Fe B 002-50 032 03 o Relaxe
19, Manganese as Mo mgl | APHA,23VEd : 20173111 A+B 010-5 8.4 0l 03
20, Mercury as Hg mg/l | APHA,23VEd: 2017 3112 A+B 0:00)-1 <0.001 001 Mo Relax.
3. Total Chromium as T. Cr mgl | APHA, 23MEd ; 2017,3111 A+B 005-10 0.03 005 o Relax
n Langlier Index - By Calculation - -1.40 - -

Statement of Conformity: The above tested parameters confirm as per 15-10500-201 2 (Reaif.-2018) lienits for above tested parameters and the

results are related (o the sample tesied.
Mote:
1 Test results relate to the items sampled & tested.
2. Tesl repon shal! not be repreduced except m full without approval of the laboratory.
3 The lest samples will be disposed of afler one Month [rom the date of issue of 1est report,

-—-End of Report——

Verified By Authorized By

T l{
3{3\,() ot el o
Techriral Manager " C_Jlfal]ty Manager
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Compliance report of Borewell NOC from GWD

Mangalore Minerals Pvt. Ltd

1. | Name Of Company Mangalore Minerals Pvt. Ltd

2. | Plot no./KhasraNo. 1,2,34,7,14, 45

3. Village -Aswan Chhatera ,Block -
Company Address Jasra Tehsil-Bara

4. | Distt Prayarg)

5. | State Uttar Pradesh

6. | NOC no. NOC025445

7. | Registration no. 202209000055

General Conditions:
Conditions Compliance

1. | Holder of thisNOC is hereby directed | Agreed and the same has been
to fill 1(A) for registering his’her well done.
within 90 days as mentioned in
application from shall only started
after registration of his’lher NOC.

2. | In case of any change of ownership of Agreed, no ownership has
the proposed well, fresh authorization changed as of now.
has to be obtained.

3. | No change of location, design, rateof | Agreed, if any changes required
withdrawal and pumping devicein the same will be informed to the
respect of the proposed well as competent authority.
indicated at SL (2) and (3) of this
certificate shall be made without prior
permission of the Competent
Authority. Any deviation in this
regard shall lead to cancellation of
this authorization.

4. | For the purpose of measuring and We have aready installed

recording the quantity of ground
water extracted, every said user shall
affix digital water flow meters
(conforming to BIS/IS standards)
having telemetry system in the
abstraction structure. Which record
rate and quantum of extraction, at
outlet of pumping devices and it shall
be presumed that the quantity

electromagnetic flow meter
(Photo enclosed Annexure 1) and
due to non operation of industry
the withdrawal is stopped.
We would like to bring in your
kind notice that our construction
part has been done now the
industry under trial period so that
the water requirement is very less
as per permission.
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recorded by the meter has been
extracted by the said user, until the
contrary is proved.

The rate of extraction of ground water
from the well as shown in item 3(k)
shall not exceed to the recorded rate
from water meters.

Agreed.

The concerned Authority reservesthe
right to stop extraction of ground
water from the well due to quality
hazards or any other reasons, if the
situation so demands.

Agreed.

In case of any change of ownership of
the existing well, fresh registration
has to be obtained.

Agreed, no ownership has
changed as of now.

No change of location, design, rate of
withdrawal and pumping devicein
respect of the existing well as
indicated at Sl. (2) and (3) of this
certificate shall be made without prior
permission of the Competent
Authority. Any deviation in this
regard shall lead to cancellation of
this registration.

Agreed, if any changes required
the same will be informed to the
competent authority.

In case, any of the particulars
information furnished by the
applicant in his application for
issuance of thisregistration is found
to be incorrect during verification at
any subsequent stage, this registration
isliable for cancellation.

Agreed no false misleading
information in the application.

10.

The certificate of Authorization/NOC
shall bevalid for aperiod of five
years from the date of issue. The
applicant shall have to apply for
renewal through afresh application,

Agreed.
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at least ninety days prior to expiry of
itsvalidity

11.

Construction of piezometer and
installation of digital water level
recorders with telemetry shall be
mandatory for user. Depth and zone
tapped of piezometer should be
commensurate with that of the
pumping well. The data, obtained
from digital water level recorders
shall be made available to this office
on monthly basis.

We have constructed Piezometer
DWLR (photo enclosed
Annexure 11) within the plant
premises and data of the sameis
recording daily basis.

Specific Condition:

For Industrial User: No Objection Certificate for ground water extraction by
industries shall be granted subject to the following specific conditions:

12.

No Objection Certificate shall be
granted only in such cases where
local government water supply
agencies are not able to supply the
desired quantity of water.

Agreed, the govt. water supplying

agency is not provide water to us

and the deny letter already shared
at the time of application.

13.

All Industries shall be required to
adopt latest water efficient
technol ogies so as to reduce
dependence on ground water
resources.

The STP of 150K LD for waste
water treatment is under
installation.

Photo enclosed Annexure 111

14.

All industries abstracting ground
water in excess of 100 m3/d shall be
required to undertake annual water
audit through Confederation of Indian
Industries (ClI) / Federation Indian
Chamber of Commerce and Industry
(FICCI)/ National Productivity
Council (NPC)/ PHD Chamber of
Commerce $ Industries certified
auditors and submit audit reports
within three months of completion of

Agreed. Wewould liketo bring in
your kind notice that our
construction part has been done
now the industry under trial
period so that the water
requirement is very less as per
permission.

Whenever we will operate the
industry the water audit will be
conducted through certified Water
Audit Agency.
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the same to Ground Water
Department Uttar Pradesh. All such
industries shall be required to reduce
their ground water use by at least
20% over the next five years through
appropriate means.

15.

Construction of observation well(s)
(piezometer)(s) within the premises
and installation of appropriate water
level monitoring mechanism as
mentioned in General Condition no.
10 shall be mandatory for industries
drawing/ proposing to draw more
than 10 m3/ day of ground water and
Monitoring of water level shal be
done by the project proponent. The
piezometer (observation well) shall be
constructed at a minimum distance of
50 m from the bore well/production
well. Depth and aquifer zone tapped
in the piezometer (observation well)
shall be the same as that of the
pumping well/wells. Monthly water
level data shall be submitted onlineto
the Ground Water Department, UP.

Agreed, we installed Piezometer
DWLR as per prescribe norms.

16.

The proponent shall be required to
adopt roof top rain water harvesting/
recharge in the project premises.
Industries which are likely to pollute
ground water (chemical,
Pharmaceutical, dyes, pigments,
paints, textiles, tannery,
pesticides/insecticides, fertilizers,
slaughter house, explosives etc.) shall
store the harvested rain water in
surface storage tanks for use in the
industry.

We have constructed village pond
for harvest rainwater photograph
of the sameis enclosed Annexure
V.

17.

Injection of treated/ untreated waste

Agreed.
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water into aquifer system is strictly
prohibited.

18. | Industries which are likely to cause
ground water pollution e.g. Tanning
Slaughter Houses, Dye, Chemical/
Petrochemical, Coal washeries, other
hazardous units etc. (as per CPCB
list) need to undertake necessary well
head protection measures to ensure

prevention of ground water pollution.

Agreed, our industry issilica
washing plant.

Water Quality report of Borewell
is enclosed.

Annexure V

Thanks,
Regards

Mangalore Minerals Pvt. Ltd.

Authorized Signatory
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Ministry of Jal Shakti
Government of Uttar Pradesh

Form 8 (C)
[See Rule 8(1)]

GROUND WATER DEPARTMENT

(Namami Gange & Rural Water Supply Department)

52

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW / EXISTING
WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF

GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC025445

VALID FROM 08/10/2022 TO 07/10/2027

Registration No.: 202209000055

Name of the Owner

Designation
Uq

Company Address
FU BT e

Address of the Applicant

Date of Submission

Location Particulars

District
Plot No./Khasra No.

Ward No./Holding No.

SANTHOSH MENDON

MD

VILLAGE ASWAN, CHHATERA, BLOCK-JASRA, TEHSIL-BARA,

ASHA NIVAS MATADAKAN ROAD, NEAR SYNDICATE BANK

01/09/2022

Prayagraj

1,2,3,4,7,14,45

Particular of the Existing Well and Pumping Device

Date of

Construction/Sinking of
the Well

Type of Well

Purpose of well

01/05/2017

Tube Well/Boring

Industrial

Strainer Position (For Tube Well)

Type of Pump Used

Operational Device

about:blank

Submersible

Electric Motor

Company Name

HYHL BT A

Authorization Letter

PR o

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3/hr.)

MANGALORE
MINERALS PVT
LTD

Download

PGRJ0922NIN0057

JASRA

No

NA

45.00

1.50

20.00

13
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Date of Energization (In Case of Electric Pump) 01/02/2020

Maximum Allowable Rate 20.00 Maximum Allowable 4.00

of Withdrawal (m3/hr.): Running Hours Per Day:

Maximum Allowable 24000 Recharge Required 12000.00
Annual Extraction of

Ground Water:

« This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at Sl. (2) for extraction of ground
water at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual
extraction of ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

« Holder of this NOC is hereby directed to assure annual recharge of 12000.00 cubic meter, as specified under the application form within the
given time period.

GENERAL CONDITIONS:

« Holder of this NOC is hereby directed to fill from 1(A) for registering his/her well within 90 days as mentioned in application form shall only started
after registration of his/her NOC.

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet of
pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is proved.
The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this certificate
shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for renewal
through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped of
piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be made available to
this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers are
as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is being
withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more than
one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as well as
deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

about:blank 2/3
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o The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should be
given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR) with
telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been stopped
for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon (October/November)
periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the concerned Director,
Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.

o Any other site specific requirement regarding safety and access for measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned Authority.
« In case, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect during
verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the desired
quantity of water.

« ii) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m>/d shall be required to undertake annual water audit through Confederation of Indian
Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC)/ PHD Chamber of Commerce
& Industries certified auditors and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh.
All such industries shall be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m3 /day of ground water and.
Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum distance of
50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the pumping well/ wells.
Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to pollute
ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house, explosives
etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal washeries,
other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of ground water
pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering discharge rate
(using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring records and results
should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water Management Council.

« ii) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3 /day.
The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :02/11/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature

about:blank 3/3



2697

i =

8 F E_C_‘;GPSM.:pCamern
i Aswan, Uttar Pradesh, India :
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B GPS Map Camera

Aswan, Uttar Pradesh, India
7MVF+Q48, Aswan, Uttar Pradesh 212107, India
Lat 25.294225°

Long 81.671775°
18/11/23 03:46 PM GMT +05:30
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MANGALORE MINERALS PVT LTD
WASHED GRAND AND SILCA SAND

S7

ASWAN JASRA BARA PRAYAGRAJ -212107
Year:2023  |PIFZOMETER Year:2023  |PIEZOMETER
DATE  |WC.(METER) |WL.(METER) DATE WC.(METER) _wunﬁgg}_“_—___:
01.JUl 22 K 01.AUG 22 11
02.JUl 2 13 02.AUG 2] a1l
03. Ul 2?2 1 03. AUG 2 a1
04.JU1 22 4.3 04.AUG 2] aq i
05.JUL 22 4.3 ~|05.AUG 2 a1
06.1Ul 22 43 |06.AUG 22 4.1 ]
07.JUL 22 4.3| 07.AUG 22 4.1
08.JUL 2 a3 08.AUG 22 a1
09.1UL 2 2.3 09.AUG 22 4.1
10.JUL 22 4.3 10.AUG 22 4.1
mie | 221 a3 11.AUG 22 4.1
12.JUL 22 4.3 12.AUG 22 4.1
‘R 1301 22 43 13. AUG 22 41
14.JUL 22 43 14.AUG 22 4.1 |
15.JUL 22 43 15.AUG 22 4.1
16.JUL 22 4.3 16.AUG 22 4.1
17.JUL 22 4.3 17.AUG 22 4.1
18.JUL 22 43 18.AUG 22 4.1
19.JUL 22 4.3 19.AUG 22 4.1
20.JUL 22 43 20.AUG 22 4.1
21.JUL 22 43 21.AUG 22 4.1
22.JUL 22 4.1 22.AUG 22 4.1
23.JUL 22 4.1 23.AUG 22 4.1
24.JUL 22 4.1 24.AUG 22 4.1
25.JUL 22 4.1 25.AUG 22 4.1
26.JUL 22 4.1 26.AUG 22 4.1
27.JUL 22 4.1 27.AUG 22 4.1
28.JUL 22 4.1 28.AUG 22 4.1
(A 29.JUL 22 4.1 29.AUG 22 4.1
30.JUL 22 4.1 30.AUG 22 4.1
31.JUL 22 4.1 31.AUG 22 4.1
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MANGALORE MINERALS PVT LTD
WASHED GRAND AND SILCA SAND

ASWAN JASRA BARA PRAYA

GRAJ -212

07

| [vear2023 |PiEZOMETER YEAR:2023 [PIEZOMETER
DATE  |WC.(meter) |WL(meter) [DATE  [WC.(meter) WL.(meter)
01MAR 2 3.9f01.APR 2 4
02.MAR | 2 3.9]02.APR 22 4
03. MAR | 2 19|03 APR 22 4
04.MAR 22| 1.9]04 APR 22 4
05 MAR 2 3.9]05 APR 22 A
06.MAR | » 3.9/06.APR 2 4
07.MAR 22 39l07.APR | 2 a4
08 MAR 22| 3.9|08.APR 2 a4
09.MAR o n 3.9/09.APR 22 4
10.MAR | 22 3.9[10.APR 22 4
11.MAR 2| 3.9/11.APR 22 4
12.MAR | 22 3.9]12.APR 22 4
13. MAR 2 3.9/13. APR 22 4
14 MAR 22 3.9|14.ARR 22 4
15.MAR 22 3.9[15.APR 22 4
16.MAR 22 3.9[16.APR 22 4
17.MAR 22 4[17.APR 22 4
18.MAR 22 a|18.APR 22 4
19.MAR 22 4]19.APR 22 4
20.MAR 22 4[20.APR 22 4
21.MAR 22 4[21.APR 22 4
22.MAR 22 4]22.APR 22 4
23.MAR 22| 4[23.APR 22 4
24.MAR 22 4]24.APR 2 4
25.MAR 22 4]25.APR 22 4
26.MAR 22 4]26.aPR 22 4
27.MAR 22 4]27.APR 22 4
28.MAR 22 4]28.aPR 22 4
29.MAR 22 4[29.APR 22 3.8
30.MAR 22 4[30.APR 22 38
31.MAR 22 4 22 3.8

|

58



2701 59

MANGALORE MINERALS PVT LTD
WASHED GRAND AND SILCA SAND
ASWAN JASRA BARA PRAYAGRAJ -212107

©Ivean2022  [PIEZOMETER VEAR:2022 |PIEZOMETER
IDATE  |WC.(meter) |WL(meter) DATE  |WC.[meter) |WL(meter)
01.NOV 9% a1 0101 ¢ 22 a1l
02.NOV 4.1 02.DEC 22 41
03NOV | 2.1 poic | n 41
04.NOV | | a1l eabec | 22 a1
[05.NOV 2 a1l 05.DEC 22 41
06.NOV 2 4l 06.DEC 22 4.1
07.NOV 22 a1 07.DEC 2 41
08.NOV 22 41 08.DEC 2 4.1
09.NOV 22 41 09.DEC 2 a1
10.NOV 2 a1 10.DEC 2 a1
D [1nov 22 41 11.DEC 22 a1
12.N0V 22 41 12.DEC 22 41
13. NOV 22 4.1 13. DEC 22 4.1
14.NOV 22 41 14.DEC 22 4.1
15.NOV 22 4.1 15.DEC 22 41
16.NOV 22 41 16.DEC 2 21
17.NOV 22 4.2 17.DEC 2 4.2
18.NOV 22 42 18.DEC 2 42
19.NOV 22 42 19.DEC 2 42
20.NOV 2 42 20.DEC 2 42
21.NOV 2 42 21.DEC 22 4.2
22.NOV 2 42 22.DEC 22 4.2
23.NOV 2 42 23.DEC 2 42
24.NOV 2 42 24.DEC 22 4.2
25.NOV 2 42 25.DEC 22 42
26.NOV 2 42 26.DEC 22 a2
®  Z7Nov 2 42 27.DEC 22 a2
28.NOV 22 42 28.DEC 2 4.2
29.NOV 22 42 29.DEC 2 42
30.NOV 22 42 30.DEC 22 4.2
31.DEC 22 4.2
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AYAGRAJ 212107

60

— Year:2032  |PIEZOMETER Year: 2022 |PIE/OMETER
IDATE  |WC.(METER) |WL.(METER) DATE  |WCIMETER) Wi (METER)
010U 17.7 1) LAUG 1/ A1

02Ul lI 77 1) 2 AUG 177 41

‘:“ _.N.'l_ i 17.7 4.2 VALG .7 4_1
041U 17.7 4.7 A.MUG i it d 1.1

051Ut T 2] 5. AUG 17.7 41
o6JuL | 177] a2 6.AUG 17.7 a1
o7 | 7] a2l pave | 17 a1
oswC T gl aal  fsaus | wa| ]
0ouuL | 17.7 a.2| 9.AUG | 17.7 41

noJue | 17.7 4.2 10.AUG 77| a1
w1 17.7 4.2 11.AUG = 177 41

[12JuL 7 17.7 4.2 12.AUG 17.7 a1

(1300 | 17.7 4.2 13.AUG 17.7 41

14.JUL T 177 42 14.AUG 17.7 41

15.JUL 17.7 42 15.AUG 17.7 4.1

16JuL | 17.7 42 16.AUG 17.7 4.1

17JuL | 17.7 42 17.AUG 17.7 4.1

18.JUL 17.7 4.2 18.AUG .7 4.1

19.JUL 17.7 4.2 19.AUG 17.7 4.1

20.JUL 17.7 4.2 20.AUG 17.7 4.1

121.JUL 17.7 4.1 21.AUG 177 4.1

22.JUL 17.7 4.1 22.AUG 17.7 4.1

23.JUL 17.7 4.1 23AU6 | 17.7 4.1

24.JUL 17.7 41 24.AUG 17.7 41

25.1UL 17.7 4.1 25.AUG 17.7 4.1

26.JUL 17.7 4.1 26.AUG 17.7 41

27.JUL 17.7 41 27.AUG 17.7 4.1

28JuL | 17.7 4.1 28.AUG 17.7

29.JUL 17.7 4.1 29.AUG 17.7

30.JUL 17.7 4.1 30.AUG 17.7

31.JUL 17.7 41 31.AUG 177
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MANGATORE MINFRAISPVTLTD
WASHED GRAND AND SILC A SAND
ASWAN JASRA BARA PRAYAGRAJ -212107

| ;\'var:2022 [PIEZOMETER [YEAR:2022 [PIEZOMETER |
|DATE (WC.(meter) | WL (meter) DATE W: (meter) WL (meter)
‘01 MAR | 17 ll 52 01 APR 177 5 ,rl
102 MaR 177 52 02 APR 177 57|
(03 Mag 17.7 52 031 APRew 177 57
04 MAR 17 52| 04 APR _1_7_3: . 5 7}
L\"f -'}‘:!q_ | (— _1_7_‘-4 - 2 (J_') f\F_’_H 8 o 17_7___ 5 7‘
06MAR | — «77] 5] _josAPR [ 177 5.7
107 MAR 17.7 5.5 07.APR 17.7 5.7
108 MAR 17.7 5.5 08.APR 17.7 5]
02, MAR 17.7 5.5 09.APR 17.7 5.7
110.MAR 17.7 5.5 10.APR 17.7 5.7
[11.MaAR 17.7 5.5 11.APR 17.7 5.7
12MaR | 17.7 55 12.APR 17.7 5.7
113 MAR 17.7 5.5 13. APR 17.7 5.7]
[14.MAR 17.7 5.5 14.ARR 17.7 5.7
|15.MAR 17.7 5.5 15.APR 17.7 57
116.MAR 17.7 5.5 16.APR i 17.7 5.7
117.MAR 17.7 5.5 17.APR 17.7 5.7
18.MAR 17.7 5.5 18.APR = 17.7 57|
19.MAR 17.7 55 19.APR 17.7 5.8
20.MAR 17.7 5.5 20.APR 17.7 5.8
21.MAR -7.7 55 21.APR 17.7 5.8
22.MAR 17.7 5.5 22.APR 193 5.8
23.MAR 17.7 5.5 23.APR 17.7 5.8
24.MAR 17.7 5.5 24.APR 17.7 5.8
25.MAR 17.7 55 25.APR 7 5.8
26.MAR 17.7 5.5 26.APR 17.7 5.8
27.MAR 75 55 27.APR 17.7 5.8
28.MAR 17.7 5.5 28.APR 17.7 5.8
29.MAR 17.7 5.5 29.APR 17:2 5.8
30.MAR 17.7 5.5 30.APR 17.7 5.8
31.MAR 17.7 55 X
R
E__J

61
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MANGATLORE MINERALSPVT LTD
WASHED GRAND AND SILCA SAND
ASWAN JASRA BARA PRAYAGRAJ -212107

Year:2021 |[PIEZOMETER YEAR:2021 [PIEZOMETER
DATE ‘Wc.lmeterWL.(nwler} DATE WC.(meter) |\WL.(meter)
01.NOV 17.7 51 01.DEC 171 5.5]
02.NOV 17.7 51 o20ec [T 17| 55
3NOV | 177 5.1 03.DEC 177 58|
oanov | | sa 04.DEC 17.7 5.
05.NOV 17.7 5.1 05.DEC 17.7 5.5
06.NOV 17.7 5.1 06.DEC 17.7 5.5
07.NOV 173 5.1 07.DEC 17.7 5.5
08.NOV 17.7 5.1 08.DEC 17.7 5.5
09.NOV 177 5.1 09.DEC 177~ 55
10.NOV 17.7 5.1 10.DEC 177 5.5
11.NOV 17.7 5.1 11.DEC 17.7 5.5
12.NOV 17.7 5.1 12.DEC 17.7 5.5
13. NOV 17.7 5.1 13. DEC 17.7 5.5
14.NOV 17.7 5.2 14.DEC - 177 5.3
15.NOV 17.7 5.2 15.DEC 17.7 5.3
16.NOV 17.7 5.2 16.0EC | 177 5.3
17.Nov 17.7 5.2 17.DEC 17.7 5.3
18.NOV 17.7 5.2 18.DEC 17.7 5.3
19.NOV 127 5.2 19.DEC 17.7 5.3
20.NOV 17.7 5.2 |20.0EC 17.7 5.3
21.NOV 17.7 5. 21.DEC 17.7 5.3
22.NOV 17.7 5.2 22.DEC 17.7 5.3
23.NOV 17.7 5.2 23.DEC. 17.7 5.3
24.NOV 17.7 5.2 24.DEC 1777 53
25.NOV 17.7 5.2 25.DEC 17.7 5.3
26.NOV 173 5.2 26.DEC 17.7 5.3
27.NOV 17.7 5.2 27.DEC 17.7 5.3
28..NOV 177 5.2 28.DEC 17.7 5.3
29.NOV 17.7 5.2 29.DEC 177 5.3
30.NOV 17.7 5.2 30.DEC 17.7 5.3
31.DEC 17.7 5.3
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MANGALORE MINERALS PVT LTD
WASHED GRAND AND SILCA SAND
ASWAN JASRA BARA PRAYAGRAJ -212107
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Eﬁoz-g_ PIEZOMETER YEAR:2023 LPIEZOMETE_B_—
DATE  |WC.(meter) |WL.(meter) DATE  |WC.(meter) |WL.(meter) |
01.SEP 22 a1 01.0CT 22 A -
o2ser | 22 aa o20cv_ | 2 4
03.SEP 2] A 03.0CT 22 4 B
04 SEP 22 4.1 04.0CT 2] a
05.SEP 22| aal 05.0CT 22 4
06.SEP 22 4.1 06.0CT 22 4
07.SEP 22 4.1 07.0CT 22 4
08.SEP 22 a1 08.0CT 22 4
09.SEP 22 4.1 09.0CT 22 4
10.SEP 22 4.1 10.0CT 22 4
11.SEP 22 41 11.0CT 22 4 .
J2 SEP 22 4.1 12.0CT 22 4
Q& SEP 22 4.1 13.0CT 22 4
14.SEP 22 4.1 14.0CT 22 4.2
15.SEP 22 4.1 15.0CT 22 4.2
16.SEP 22 4.1 16.0CT 22 4.2
17.SEP 22 4.1 17.0CT 22 4.2
18 SEP 22 4.1 18.0CT 22 4.2
19.SEP 22 4.1 19.0CT 22 4.2
20.SEP 22 4.1 20.0CT 22 4.2
21.SEP 22 4.1 21.0CT 22 42
22.SEP 22 4.1 22.0CT 22 4.2
23.SEP 22 4.1 23.0CT 22 42
24.SEP 22 4.1 24.0CT 22 42
25.SEP 22 4.1 25.0CT 22 4.2
26.SEP 22 4.1 26.0CT 22 4.2
27.SEP 22 4.1 27.0CT 22 4.2
28..SEP 22 4.1 28.0CT 22 4.2
29.SEP 22 4.1 29.0CT 22 4.2
30.SEP 22 4.1 30.0CT 22 4.2
31.0CT 22 4.2
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Annexure 111

SAEIRE AR & L

) B GPS Map Camera:
Aswan, Uttar Pradesh, India
7MVF+Q48, Aswan, Uttar Pradesh 212107, India
Lat 25.292782°
; _ Long 81.672985°
. 18/11/23 03:38 PM GMT +05:30

N
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Annexure -1V

. v

) GPS Map Camera

Aswan, Uttar Pradesh, India

Unnamed Road, Aswan, Uttar Pradesh 212107, India
Lat 25.278838°

Long 81.677788°

25/11/23 04:33 PM GMT +05:30




ecoMen ECOMEN LABORMIBRIES PVT. LTD. 66
LABORATORIES PYT LTD. Second Floor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 226 024
Phone No. : 0522 - 4079201/2746282
E-mail: contactus@ecomen.in, Website: www.ecomen.in, CIN - U74210UP1989PTC0410601, GSTIN : 09AAACEG076H1Z]

An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. of India, New Delhi

TEST REPORT
FORMAT NOQ. ECO/QS/FORMAT/W
Mangalore Minerals Private ULR No. TC953922000005439P
NAME & ADDRESS OF Limited Altahabad Test Report No. ECQOLAR/GWN0625/05439/10/2022
CUSTOMER: Tear Aswan Y'“?g;]‘;’:so? UM | Issue Date of Test Report | 05.11.2022
Type of Sample Drinking Water
Sample Regisiration No. 625 Name of Location Bore well Water
Sampling Method As per Reference Methog Sample Collected By By Party
Date of Sample Collection 28.10.2022 Time of Sample Collection -
Date of Sample Receipt 01112022 Time of Sample Receipt 4:20 PM
Start Date of Analysis 01.11.2022 End Date of Analysis 04.11.2022
Environmental Condition ~ [-E=ral(e 222 2 Sample 1D Code ECO/LAB/5439/10/2022
umidity: 69 % i
INDIAN STANDARDS as
S.MNo. Tead Unii Protocol D;l:;;i:n Results pe::i :35203 1 :;]] 2
Dresirable Permissibl
1. Turbidity NTU | APHA, 239 Ed. : 2007, 2130-A+B 1-100 1175.0 1 5
2 pH - | APHA,239Ed.: 2017, 4500 H+A+B 2-12 6.60 6585 NoRelax
3, Total Dissolved Solids as TDS | mgl | APHA, 23 Ed. : 2017, 2540-C 5 -5000 158.0 500 2000
4 Total Suspended Solids as TSS | me/l | APHA,23Ed ; 2017,2540-D 5 -5000 906.0
5 Alkalinity as CaCO, mgd | APHA,23%Ed : 2017, 2320 A+ B 5-1500 120.0 200 600
6. Total Hardness as CaCO, mg | APHA, 23¥Ed : 2017, 340 A+C 51500 124.0 20 600
7 Calcium as Ca mgl | APHA, 23MEd : 2017, 3500 Ca A+B 5- 1000 35.2 75 00
[ Magnesium as Mg mgd | APHA, 239Ed : 2017,3500 Mz A+B 5- 1000 274 30 [
9, Carbonale mgl | APHA,23YEd ; 2017,2320 A+ B 541500 72.0 - -
10, Bicarbonate mgl | APHA,239Fd : 2017, 2320 A+B 5-1500 73.2 - -
1. Chloride as CI mgl | APHA,23"Ed : 2017, 4500 Cl A+B 5- 1000 10.0 250 1000
(13 Phosphate as PO, mgl | APHA, 239Ed ; 2017,4500-P +A+B+D 0.100-50 023 . -
13, Sulphate as $0, mgl | APHA, 3YEd : 2017,4500-50¢ E 1-250 9 86 A0 400
14, Sodium as Na mgl | APHA, 239 Ed : 2017, 3500 Na, A+B 1100 50 - -
15, Patassium mgl | APHA, 239Ed : 2017, 3500 K, A+B 1-190 14 - .
16. Silica as §i0; mgl | APHA, 23%Ed ; 2017, 4500 Si0z A+B 150 24,09 - -
17, Nitrate Nitrogen as NO, mg | APHA, 23V Ed : 2017,4500-NOy* E 5-100 <5.0 45 NoReix
18, Iron as Fe mg | APHA, 239Ed ; 2017,3500 Fe B 002-50 032 03 o Relaxe
19, Manganese as Mo mgl | APHA,23VEd : 20173111 A+B 010-5 8.4 0l 03
20, Mercury as Hg mg/l | APHA,23VEd: 2017 3112 A+B 0:00)-1 <0.001 001 Mo Relax.
3. Total Chromium as T. Cr mgl | APHA, 23MEd ; 2017,3111 A+B 005-10 0.03 005 o Relax
n Langlier Index - By Calculation - -1.40 - -

Statement of Conformity: The above tested parameters confirm as per 15-10500-201 2 (Reaif.-2018) lienits for above tested parameters and the

results are related (o the sample tesied.
Mote:
1 Test results relate to the items sampled & tested.
2. Tesl repon shal! not be repreduced except m full without approval of the laboratory.
3 The lest samples will be disposed of afler one Month [rom the date of issue of 1est report,

-—-End of Report——

Verified By Authorized By

T l{
3{3\,() ot el o
Techriral Manager " C_Jlfal]ty Manager
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Compliance report of Borewell NOC from GWD

Mangalore Minerals Pvt. Ltd

1. | Name of Company Mangalore Minerals Pvt. Ltd

2. | Plot no./KhasraNo. 1,2,34,7,14, 45

3. Village -Aswan Chhatera ,Block -
Company Address Jasra Tehsil-Bara

4. | Distt Prayarg)

5. | State Uttar Pradesh

6. | NOC no. NOC032373

7. | Registration no. 202206001409

General Conditions:
Conditions Compliance

1. | Holder of thisNOC is hereby directed | Agreed and the same has been
to fill 1(A) for registering his’her well done.
within 90 days as mentioned in
application from shall only started
after registration of his’lher NOC.

2. | In case of any change of ownership of Agreed, no ownership has
the proposed well, fresh authorization changed as of now.
has to be obtained.

3. | No change of location, design, rateof | Agreed, if any changes required
withdrawal and pumping devicein the same will be informed to the
respect of the proposed well as competent authority.
indicated at SL (2) and (3) of this
certificate shall be made without prior
permission of the Competent
Authority. Any deviation in this
regard shall lead to cancellation of
this authorization.

4. | For the purpose of measuring and We have aready installed

recording the quantity of ground
water extracted, every said user shall
affix digital water flow meters
(conforming to BIS/IS standards)
having telemetry system in the
abstraction structure. Which record
rate and quantum of extraction, at
outlet of pumping devices and it shall
be presumed that the quantity

electromagnetic flow meter
(Photo enclosed Annexure 1) and
due to non operation of industry
the withdrawal is stopped.
We would like to bring in your
kind notice that our construction
part has been done now the
industry under trial period so that
the water requirement is very less
as per permission.
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recorded by the meter has been
extracted by the said user, until the
contrary is proved.

The rate of extraction of ground water
from the well as shown in item 3(k)
shall not exceed to the recorded rate
from water meters.

Agreed.

The concerned Authority reservesthe
right to stop extraction of ground
water from the well due to quality
hazards or any other reasons, if the
situation so demands.

Agreed.

In case of any change of ownership of
the existing well, fresh registration
has to be obtained.

Agreed, no ownership has
changed as of now.

No change of location, design, rate of
withdrawal and pumping devicein
respect of the existing well as
indicated at Sl. (2) and (3) of this
certificate shall be made without prior
permission of the Competent
Authority. Any deviation in this
regard shall lead to cancellation of
this registration.

Agreed, if any changes required
the same will be informed to the
competent authority.

In case, any of the particulars
information furnished by the
applicant in his application for
issuance of thisregistration is found
to be incorrect during verification at
any subsequent stage, this registration
isliable for cancellation.

Agreed no false misleading
information in the application.

10.

The certificate of Authorization/NOC
shall bevalid for aperiod of five
years from the date of issue. The
applicant shall have to apply for
renewal through afresh application,

Agreed.
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at least ninety days prior to expiry of
itsvalidity

11.

Construction of piezometer and
installation of digital water level
recorders with telemetry shall be
mandatory for user. Depth and zone
tapped of piezometer should be
commensurate with that of the
pumping well. The data, obtained
from digital water level recorders
shall be made available to this office
on monthly basis.

We have constructed Piezometer
DWLR (photo enclosed
Annexure 11) within the plant
premises and data of the sameis
recording daily basis.

Specific Condition:

For Industrial User: No Objection Certificate for ground water extraction by
industries shall be granted subject to the following specific conditions:

12.

No Objection Certificate shall be
granted only in such cases where
local government water supply
agencies are not able to supply the
desired quantity of water.

Agreed, the govt. water supplying

agency is not provide water to us

and the deny letter already shared
at the time of application.

13.

All Industries shall be required to
adopt latest water efficient
technol ogies so as to reduce
dependence on ground water
resources.

The STP of 150K LD for waste
water treatment is under
installation.

Photo enclosed Annexure 111

14.

All industries abstracting ground
water in excess of 100 m3/d shall be
required to undertake annual water
audit through Confederation of Indian
Industries (ClI) / Federation Indian
Chamber of Commerce and Industry
(FICCI)/ National Productivity
Council (NPC)/ PHD Chamber of
Commerce $ Industries certified
auditors and submit audit reports
within three months of completion of

Agreed. Wewould liketo bring in
your kind notice that our
construction part has been done
now the industry under trial
period so that the water
requirement is very less as per
permission.

Whenever we will operate the
industry the water audit will be
conducted through certified Water
Audit Agency.
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the same to Ground Water
Department Uttar Pradesh. All such
industries shall be required to reduce
their ground water use by at least
20% over the next five years through
appropriate means.

15.

Construction of observation well(s)
(piezometer)(s) within the premises
and installation of appropriate water
level monitoring mechanism as
mentioned in General Condition no.
10 shall be mandatory for industries
drawing/ proposing to draw more
than 10 m3/ day of ground water and
Monitoring of water level shal be
done by the project proponent. The
piezometer (observation well) shall be
constructed at a minimum distance of
50 m from the bore well/production
well. Depth and aquifer zone tapped
in the piezometer (observation well)
shall be the same as that of the
pumping well/wells. Monthly water
level data shall be submitted onlineto
the Ground Water Department, UP.

Agreed, we installed Piezometer
DWLR as per prescribe norms.

16.

The proponent shall be required to
adopt roof top rain water harvesting/
recharge in the project premises.
Industries which are likely to pollute
ground water (chemical,
Pharmaceutical, dyes, pigments,
paints, textiles, tannery,
pesticides/insecticides, fertilizers,
slaughter house, explosives etc.) shall
store the harvested rain water in
surface storage tanks for use in the
industry.

We have constructed village pond
for harvest rainwater photograph
of the sameis enclosed Annexure
V.

17.

Injection of treated/ untreated waste

Agreed.
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water into aquifer system is strictly
prohibited.

18. | Industries which are likely to cause
ground water pollution e.g. Tanning
Slaughter Houses, Dye, Chemical/
Petrochemical, Coal washeries, other
hazardous units etc. (as per CPCB
list) need to undertake necessary well
head protection measures to ensure

prevention of ground water pollution.

Agreed, our industry issilica
washing plant.

Water Quality report of Borewell
is enclosed.

Annexure V

Thanks,
Regards

Mangalore Minerals Pvt. Ltd.

Authorized Signatory
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Ministry of Jal Shakti
Government of Uttar Pradesh

Form 8 (C)
[See Rule 8(1)]

GROUND WATER DEPARTMENT

(Namami Gange & Rural Water Supply Department)

72

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW / EXISTING
WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF

GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC032373

VALID FROM 08/10/2022 TO 07/10/2027

Registration No.: 202206001409

Name of the Owner

Designation
Uq

Company Address
FU BT e

Address of the Applicant

Date of Submission

Location Particulars

District
Plot No./Khasra No.

Ward No./Holding No.

SANTHOSH MENDON

MD

VILLAGE ASWAN, CHHATERA, BLOCK-JASRA, TEHSIL-BARA,

ASHA NIVAS MATADAKAN ROAD, NEAR SYNDICATE BANK

28/06/2022

Prayagraj

1,2,3,4,7,14,45

Particular of the Existing Well and Pumping Device

Date of

Construction/Sinking of
the Well

Type of Well

Purpose of well

01/05/2017

Tube Well/Boring

Industrial

Strainer Position (For Tube Well)

Type of Pump Used

Operational Device

about:blank

Submersible

Electric Motor

Company Name

HYHL BT A

Authorization Letter

PR o

Application Form Serial
No.

Specimen Signature

Block

Municipality/Corporation

Depth of the Well (In
meter)

Assembly Size(For Tube
Well)

H.P. of the Pump

Rate of Withdrawal
(m3/hr.)

MANGALORE
MINERALS PVT
LTD

Download

PGRJ0822NIN0051

JASRA

No

N/A

45.00

1.50

20.00

13
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Date of Energization (In Case of Electric Pump) 01/02/2020

Maximum Allowable Rate 20.00 Maximum Allowable 2.00

of Withdrawal (m3/hr.): Running Hours Per Day:

Maximum Allowable 12000 Recharge Required 6000.00
Annual Extraction of

Ground Water:

« This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at Sl. (2) for extraction of ground
water at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual
extraction of ground water as shown at Sl. (3k) and is valid subject to the observance of the conditions stated overleaf.

« Holder of this NOC is hereby directed to assure annual recharge of 6000.00 cubic meter, as specified under the application form within the
given time period.

GENERAL CONDITIONS:

« Holder of this NOC is hereby directed to fill from 1(A) for registering his/her well within 90 days as mentioned in application form shall only started
after registration of his/her NOC.

« In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization

« For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet of
pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is proved.
The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters

« The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands

« In case of any change of ownership of the existing well, fresh registration has to be obtained.

« No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this certificate
shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this registration

« In case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.

« The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for renewal
through a fresh application, at least ninety days prior to expiry of its validity.

« Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped of
piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be made available to
this office on monthly basis

« Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers are
as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is being
withdrawn. The diameter of the piezometer should be about 4” to 6”.

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more than
one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as well as
deeper ground water aquifer monitoring.

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

about:blank 2/3
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o The measuring frequency should be monthly and accuracy o
given in meter upto two decimal.

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR) with
telemetry system should be used for accuracy.

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been stopped
for about four to six hours.

o All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon (October/November)
periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to the concerned Director,
Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.

o Any other site specific requirement regarding safety and access for measurement may be taken care of.

« Any other condition(s) that may be imposed by the concerned Authority.
« In case, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect during
verification at any subsequent stage, this permit is liable for cancellation.

measurement should be up to cm. the reported measurement should be

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the desired
quantity of water.

« ii) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m>/d shall be required to undertake annual water audit through Confederation of Indian
Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC)/ PHD Chamber of Commerce
& Industries certified auditors and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh.
All such industries shall be required to reduce their ground water use by at least 20% over the next five years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m3 /day of ground water and.
Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum distance of
50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the pumping well/ wells.
Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to pollute
ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house, explosives
etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal washeries,
other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of ground water
pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering discharge rate
(using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring records and results
should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water Management Council.

« ii) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3 /day.
The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date :02/11/2022

Place:Prayagraj

This certificate is electronically generated and does not require digital signature

about:blank 3/3
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| Prayagraj, Uttar Pradesh, India
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B GPS Map Camera

Aswan, Uttar Pradesh, India
7MVF+Q48, Aswan, Uttar Pradesh 212107, India
Lat 25.294225°

Long 81.671775°
18/11/23 03:46 PM GMT +05:30
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MANGALORE MINERALS PVT LTD
WASHED GRAND AND SILCA SAND

77

ASWAN JASRA BARA PRAYAGRAJ -212107
Year:2023  |PIFZOMETER Year:2023  |PIEZOMETER
DATE  |WC.(METER) |WL.(METER) DATE WC.(METER) _wunﬁgg}_“_—___:
01.JUl 22 K 01.AUG 22 11
02.JUl 2 13 02.AUG 2] a1l
03. Ul 2?2 1 03. AUG 2 a1
04.JU1 22 4.3 04.AUG 2] aq i
05.JUL 22 4.3 ~|05.AUG 2 a1
06.1Ul 22 43 |06.AUG 22 4.1 ]
07.JUL 22 4.3| 07.AUG 22 4.1
08.JUL 2 a3 08.AUG 22 a1
09.1UL 2 2.3 09.AUG 22 4.1
10.JUL 22 4.3 10.AUG 22 4.1
mie | 221 a3 11.AUG 22 4.1
12.JUL 22 4.3 12.AUG 22 4.1
‘R 1301 22 43 13. AUG 22 41
14.JUL 22 43 14.AUG 22 4.1 |
15.JUL 22 43 15.AUG 22 4.1
16.JUL 22 4.3 16.AUG 22 4.1
17.JUL 22 4.3 17.AUG 22 4.1
18.JUL 22 43 18.AUG 22 4.1
19.JUL 22 4.3 19.AUG 22 4.1
20.JUL 22 43 20.AUG 22 4.1
21.JUL 22 43 21.AUG 22 4.1
22.JUL 22 4.1 22.AUG 22 4.1
23.JUL 22 4.1 23.AUG 22 4.1
24.JUL 22 4.1 24.AUG 22 4.1
25.JUL 22 4.1 25.AUG 22 4.1
26.JUL 22 4.1 26.AUG 22 4.1
27.JUL 22 4.1 27.AUG 22 4.1
28.JUL 22 4.1 28.AUG 22 4.1
(A 29.JUL 22 4.1 29.AUG 22 4.1
30.JUL 22 4.1 30.AUG 22 4.1
31.JUL 22 4.1 31.AUG 22 4.1
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MANGALORE MINERALS PVT LTD
WASHED GRAND AND SILCA SAND

ASWAN JASRA BARA PRAYA

GRAJ -212

07

| [vear2023 |PiEZOMETER YEAR:2023 [PIEZOMETER
DATE  |WC.(meter) |WL(meter) [DATE  [WC.(meter) WL.(meter)
01MAR 2 3.9f01.APR 2 4
02.MAR | 2 3.9]02.APR 22 4
03. MAR | 2 19|03 APR 22 4
04.MAR 22| 1.9]04 APR 22 4
05 MAR 2 3.9]05 APR 22 A
06.MAR | » 3.9/06.APR 2 4
07.MAR 22 39l07.APR | 2 a4
08 MAR 22| 3.9|08.APR 2 a4
09.MAR o n 3.9/09.APR 22 4
10.MAR | 22 3.9[10.APR 22 4
11.MAR 2| 3.9/11.APR 22 4
12.MAR | 22 3.9]12.APR 22 4
13. MAR 2 3.9/13. APR 22 4
14 MAR 22 3.9|14.ARR 22 4
15.MAR 22 3.9[15.APR 22 4
16.MAR 22 3.9[16.APR 22 4
17.MAR 22 4[17.APR 22 4
18.MAR 22 a|18.APR 22 4
19.MAR 22 4]19.APR 22 4
20.MAR 22 4[20.APR 22 4
21.MAR 22 4[21.APR 22 4
22.MAR 22 4]22.APR 22 4
23.MAR 22| 4[23.APR 22 4
24.MAR 22 4]24.APR 2 4
25.MAR 22 4]25.APR 22 4
26.MAR 22 4]26.aPR 22 4
27.MAR 22 4]27.APR 22 4
28.MAR 22 4]28.aPR 22 4
29.MAR 22 4[29.APR 22 3.8
30.MAR 22 4[30.APR 22 38
31.MAR 22 4 22 3.8

|

/8
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MANGALORE MINERALS PVT LTD
WASHED GRAND AND SILCA SAND
ASWAN JASRA BARA PRAYAGRAJ -212107

©Ivean2022  [PIEZOMETER VEAR:2022 |PIEZOMETER
IDATE  |WC.(meter) |WL(meter) DATE  |WC.[meter) |WL(meter)
01.NOV 9% a1 0101 ¢ 22 a1l
02.NOV 4.1 02.DEC 22 41
03NOV | 2.1 poic | n 41
04.NOV | | a1l eabec | 22 a1
[05.NOV 2 a1l 05.DEC 22 41
06.NOV 2 4l 06.DEC 22 4.1
07.NOV 22 a1 07.DEC 2 41
08.NOV 22 41 08.DEC 2 4.1
09.NOV 22 41 09.DEC 2 a1
10.NOV 2 a1 10.DEC 2 a1
D [1nov 22 41 11.DEC 22 a1
12.N0V 22 41 12.DEC 22 41
13. NOV 22 4.1 13. DEC 22 4.1
14.NOV 22 41 14.DEC 22 4.1
15.NOV 22 4.1 15.DEC 22 41
16.NOV 22 41 16.DEC 2 21
17.NOV 22 4.2 17.DEC 2 4.2
18.NOV 22 42 18.DEC 2 42
19.NOV 22 42 19.DEC 2 42
20.NOV 2 42 20.DEC 2 42
21.NOV 2 42 21.DEC 22 4.2
22.NOV 2 42 22.DEC 22 4.2
23.NOV 2 42 23.DEC 2 42
24.NOV 2 42 24.DEC 22 4.2
25.NOV 2 42 25.DEC 22 42
26.NOV 2 42 26.DEC 22 a2
®  Z7Nov 2 42 27.DEC 22 a2
28.NOV 22 42 28.DEC 2 4.2
29.NOV 22 42 29.DEC 2 42
30.NOV 22 42 30.DEC 22 4.2
31.DEC 22 4.2
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MANGALORE MINERALS PV LTD
WASHED GRAND AND SILCA SAND
AYAGRAJ 212107

30

— Year:2032  |PIEZOMETER Year: 2022 |PIE/OMETER
IDATE  |WC.(METER) |WL.(METER) DATE  |WCIMETER) Wi (METER)
010U 17.7 1) LAUG 1/ A1

02Ul lI 77 1) 2 AUG 177 41

‘:“ _.N.'l_ i 17.7 4.2 VALG .7 4_1
041U 17.7 4.7 A.MUG i it d 1.1

051Ut T 2] 5. AUG 17.7 41
o6JuL | 177] a2 6.AUG 17.7 a1
o7 | 7] a2l pave | 17 a1
oswC T gl aal  fsaus | wa| ]
0ouuL | 17.7 a.2| 9.AUG | 17.7 41

noJue | 17.7 4.2 10.AUG 77| a1
w1 17.7 4.2 11.AUG = 177 41

[12JuL 7 17.7 4.2 12.AUG 17.7 a1

(1300 | 17.7 4.2 13.AUG 17.7 41

14.JUL T 177 42 14.AUG 17.7 41

15.JUL 17.7 42 15.AUG 17.7 4.1

16JuL | 17.7 42 16.AUG 17.7 4.1

17JuL | 17.7 42 17.AUG 17.7 4.1

18.JUL 17.7 4.2 18.AUG .7 4.1

19.JUL 17.7 4.2 19.AUG 17.7 4.1

20.JUL 17.7 4.2 20.AUG 17.7 4.1

121.JUL 17.7 4.1 21.AUG 177 4.1

22.JUL 17.7 4.1 22.AUG 17.7 4.1

23.JUL 17.7 4.1 23AU6 | 17.7 4.1

24.JUL 17.7 41 24.AUG 17.7 41

25.1UL 17.7 4.1 25.AUG 17.7 4.1

26.JUL 17.7 4.1 26.AUG 17.7 41

27.JUL 17.7 41 27.AUG 17.7 4.1

28JuL | 17.7 4.1 28.AUG 17.7

29.JUL 17.7 4.1 29.AUG 17.7

30.JUL 17.7 4.1 30.AUG 17.7

31.JUL 17.7 41 31.AUG 177
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MANGATORE MINFRAISPVTLTD
WASHED GRAND AND SILC A SAND
ASWAN JASRA BARA PRAYAGRAJ -212107

| ;\'var:2022 [PIEZOMETER [YEAR:2022 [PIEZOMETER |
|DATE (WC.(meter) | WL (meter) DATE W: (meter) WL (meter)
‘01 MAR | 17 ll 52 01 APR 177 5 ,rl
102 MaR 177 52 02 APR 177 57|
(03 Mag 17.7 52 031 APRew 177 57
04 MAR 17 52| 04 APR _1_7_3: . 5 7}
L\"f -'}‘:!q_ | (— _1_7_‘-4 - 2 (J_') f\F_’_H 8 o 17_7___ 5 7‘
06MAR | — «77] 5] _josAPR [ 177 5.7
107 MAR 17.7 5.5 07.APR 17.7 5.7
108 MAR 17.7 5.5 08.APR 17.7 5]
02, MAR 17.7 5.5 09.APR 17.7 5.7
110.MAR 17.7 5.5 10.APR 17.7 5.7
[11.MaAR 17.7 5.5 11.APR 17.7 5.7
12MaR | 17.7 55 12.APR 17.7 5.7
113 MAR 17.7 5.5 13. APR 17.7 5.7]
[14.MAR 17.7 5.5 14.ARR 17.7 5.7
|15.MAR 17.7 5.5 15.APR 17.7 57
116.MAR 17.7 5.5 16.APR i 17.7 5.7
117.MAR 17.7 5.5 17.APR 17.7 5.7
18.MAR 17.7 5.5 18.APR = 17.7 57|
19.MAR 17.7 55 19.APR 17.7 5.8
20.MAR 17.7 5.5 20.APR 17.7 5.8
21.MAR -7.7 55 21.APR 17.7 5.8
22.MAR 17.7 5.5 22.APR 193 5.8
23.MAR 17.7 5.5 23.APR 17.7 5.8
24.MAR 17.7 5.5 24.APR 17.7 5.8
25.MAR 17.7 55 25.APR 7 5.8
26.MAR 17.7 5.5 26.APR 17.7 5.8
27.MAR 75 55 27.APR 17.7 5.8
28.MAR 17.7 5.5 28.APR 17.7 5.8
29.MAR 17.7 5.5 29.APR 17:2 5.8
30.MAR 17.7 5.5 30.APR 17.7 5.8
31.MAR 17.7 55 X
R
E__J

81
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MANGATLORE MINERALSPVT LTD
WASHED GRAND AND SILCA SAND
ASWAN JASRA BARA PRAYAGRAJ -212107

Year:2021 |[PIEZOMETER YEAR:2021 [PIEZOMETER
DATE ‘Wc.lmeterWL.(nwler} DATE WC.(meter) |\WL.(meter)
01.NOV 17.7 51 01.DEC 171 5.5]
02.NOV 17.7 51 o20ec [T 17| 55
3NOV | 177 5.1 03.DEC 177 58|
oanov | | sa 04.DEC 17.7 5.
05.NOV 17.7 5.1 05.DEC 17.7 5.5
06.NOV 17.7 5.1 06.DEC 17.7 5.5
07.NOV 173 5.1 07.DEC 17.7 5.5
08.NOV 17.7 5.1 08.DEC 17.7 5.5
09.NOV 177 5.1 09.DEC 177~ 55
10.NOV 17.7 5.1 10.DEC 177 5.5
11.NOV 17.7 5.1 11.DEC 17.7 5.5
12.NOV 17.7 5.1 12.DEC 17.7 5.5
13. NOV 17.7 5.1 13. DEC 17.7 5.5
14.NOV 17.7 5.2 14.DEC - 177 5.3
15.NOV 17.7 5.2 15.DEC 17.7 5.3
16.NOV 17.7 5.2 16.0EC | 177 5.3
17.Nov 17.7 5.2 17.DEC 17.7 5.3
18.NOV 17.7 5.2 18.DEC 17.7 5.3
19.NOV 127 5.2 19.DEC 17.7 5.3
20.NOV 17.7 5.2 |20.0EC 17.7 5.3
21.NOV 17.7 5. 21.DEC 17.7 5.3
22.NOV 17.7 5.2 22.DEC 17.7 5.3
23.NOV 17.7 5.2 23.DEC. 17.7 5.3
24.NOV 17.7 5.2 24.DEC 1777 53
25.NOV 17.7 5.2 25.DEC 17.7 5.3
26.NOV 173 5.2 26.DEC 17.7 5.3
27.NOV 17.7 5.2 27.DEC 17.7 5.3
28..NOV 177 5.2 28.DEC 17.7 5.3
29.NOV 17.7 5.2 29.DEC 177 5.3
30.NOV 17.7 5.2 30.DEC 17.7 5.3
31.DEC 17.7 5.3
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MANGALORE MINERALS PVT LTD
WASHED GRAND AND SILCA SAND
ASWAN JASRA BARA PRAYAGRAJ -212107

33

Eﬁoz-g_ PIEZOMETER YEAR:2023 LPIEZOMETE_B_—
DATE  |WC.(meter) |WL.(meter) DATE  |WC.(meter) |WL.(meter) |
01.SEP 22 a1 01.0CT 22 A -
o2ser | 22 aa o20cv_ | 2 4
03.SEP 2] A 03.0CT 22 4 B
04 SEP 22 4.1 04.0CT 2] a
05.SEP 22| aal 05.0CT 22 4
06.SEP 22 4.1 06.0CT 22 4
07.SEP 22 4.1 07.0CT 22 4
08.SEP 22 a1 08.0CT 22 4
09.SEP 22 4.1 09.0CT 22 4
10.SEP 22 4.1 10.0CT 22 4
11.SEP 22 41 11.0CT 22 4 .
J2 SEP 22 4.1 12.0CT 22 4
Q& SEP 22 4.1 13.0CT 22 4
14.SEP 22 4.1 14.0CT 22 4.2
15.SEP 22 4.1 15.0CT 22 4.2
16.SEP 22 4.1 16.0CT 22 4.2
17.SEP 22 4.1 17.0CT 22 4.2
18 SEP 22 4.1 18.0CT 22 4.2
19.SEP 22 4.1 19.0CT 22 4.2
20.SEP 22 4.1 20.0CT 22 4.2
21.SEP 22 4.1 21.0CT 22 42
22.SEP 22 4.1 22.0CT 22 4.2
23.SEP 22 4.1 23.0CT 22 42
24.SEP 22 4.1 24.0CT 22 42
25.SEP 22 4.1 25.0CT 22 4.2
26.SEP 22 4.1 26.0CT 22 4.2
27.SEP 22 4.1 27.0CT 22 4.2
28..SEP 22 4.1 28.0CT 22 4.2
29.SEP 22 4.1 29.0CT 22 4.2
30.SEP 22 4.1 30.0CT 22 4.2
31.0CT 22 4.2
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Annexure 111

SAEIRE AR & L

) B GPS Map Camera:
Aswan, Uttar Pradesh, India
7MVF+Q48, Aswan, Uttar Pradesh 212107, India
Lat 25.292782°
; _ Long 81.672985°
. 18/11/23 03:38 PM GMT +05:30
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Annexure -1V

. v

) GPS Map Camera

Aswan, Uttar Pradesh, India

Unnamed Road, Aswan, Uttar Pradesh 212107, India
Lat 25.278838°

Long 81.677788°

25/11/23 04:33 PM GMT +05:30




ecoMen ECOMEN LABORAZORIES PVT. LTD. 86
LABORATORIES PYT LTD. Second Floor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 226 024
Phone No. : 0522 - 4079201/2746282
E-mail: contactus@ecomen.in, Website: www.ecomen.in, CIN - U74210UP1989PTC0410601, GSTIN : 09AAACEG076H1Z]

An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. of India, New Delhi

TEST REPORT
FORMAT NOQ. ECO/QS/FORMAT/W
Mangalore Minerals Private ULR No. TC953922000005439P
NAME & ADDRESS OF Limited Altahabad Test Report No. ECQOLAR/GWN0625/05439/10/2022
CUSTOMER: Tear Aswan Y'“?g;]‘;’:so? UM | Issue Date of Test Report | 05.11.2022
Type of Sample Drinking Water
Sample Regisiration No. 625 Name of Location Bore well Water
Sampling Method As per Reference Methog Sample Collected By By Party
Date of Sample Collection 28.10.2022 Time of Sample Collection -
Date of Sample Receipt 01112022 Time of Sample Receipt 4:20 PM
Start Date of Analysis 01.11.2022 End Date of Analysis 04.11.2022
Environmental Condition ~ [-E=ral(e 222 2 Sample 1D Code ECO/LAB/5439/10/2022
umidity: 69 % i
INDIAN STANDARDS as
S.MNo. Tead Unii Protocol D;l:;;i:n Results pe::i :35203 1 :;]] 2
Dresirable Permissibl
1. Turbidity NTU | APHA, 239 Ed. : 2007, 2130-A+B 1-100 1175.0 1 5
2 pH - | APHA,239Ed.: 2017, 4500 H+A+B 2-12 6.60 6585 NoRelax
3, Total Dissolved Solids as TDS | mgl | APHA, 23 Ed. : 2017, 2540-C 5 -5000 158.0 500 2000
4 Total Suspended Solids as TSS | me/l | APHA,23Ed ; 2017,2540-D 5 -5000 906.0
5 Alkalinity as CaCO, mgd | APHA,23%Ed : 2017, 2320 A+ B 5-1500 120.0 200 600
6. Total Hardness as CaCO, mg | APHA, 23¥Ed : 2017, 340 A+C 51500 124.0 20 600
7 Calcium as Ca mgl | APHA, 23MEd : 2017, 3500 Ca A+B 5- 1000 35.2 75 00
[ Magnesium as Mg mgd | APHA, 239Ed : 2017,3500 Mz A+B 5- 1000 274 30 [
9, Carbonale mgl | APHA,23YEd ; 2017,2320 A+ B 541500 72.0 - -
10, Bicarbonate mgl | APHA,239Fd : 2017, 2320 A+B 5-1500 73.2 - -
1. Chloride as CI mgl | APHA,23"Ed : 2017, 4500 Cl A+B 5- 1000 10.0 250 1000
(13 Phosphate as PO, mgl | APHA, 239Ed ; 2017,4500-P +A+B+D 0.100-50 023 . -
13, Sulphate as $0, mgl | APHA, 3YEd : 2017,4500-50¢ E 1-250 9 86 A0 400
14, Sodium as Na mgl | APHA, 239 Ed : 2017, 3500 Na, A+B 1100 50 - -
15, Patassium mgl | APHA, 239Ed : 2017, 3500 K, A+B 1-190 14 - .
16. Silica as §i0; mgl | APHA, 23%Ed ; 2017, 4500 Si0z A+B 150 24,09 - -
17, Nitrate Nitrogen as NO, mg | APHA, 23V Ed : 2017,4500-NOy* E 5-100 <5.0 45 NoReix
18, Iron as Fe mg | APHA, 239Ed ; 2017,3500 Fe B 002-50 032 03 o Relaxe
19, Manganese as Mo mgl | APHA,23VEd : 20173111 A+B 010-5 8.4 0l 03
20, Mercury as Hg mg/l | APHA,23VEd: 2017 3112 A+B 0:00)-1 <0.001 001 Mo Relax.
3. Total Chromium as T. Cr mgl | APHA, 23MEd ; 2017,3111 A+B 005-10 0.03 005 o Relax
n Langlier Index - By Calculation - -1.40 - -

Statement of Conformity: The above tested parameters confirm as per 15-10500-201 2 (Reaif.-2018) lienits for above tested parameters and the

results are related (o the sample tesied.
Mote:
1 Test results relate to the items sampled & tested.
2. Tesl repon shal! not be repreduced except m full without approval of the laboratory.
3 The lest samples will be disposed of afler one Month [rom the date of issue of 1est report,

-—-End of Report——

Verified By Authorized By

T l{
3{3\,() ot el o
Techriral Manager " C_Jlfal]ty Manager
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NGT - OA NO. 203 OF 2021 - Response of M/s. Mangalore Minerals Pvt. Ltd.

ANCHIT SRIPAT <anchit@asayalegal.com>
Sat 04-May-24 7:08 PM

Tomscb.cpcb@nic.in <mscb.cpcb@nic.in>;csup@nic.in <csup@nic.in>;secy-moef@nic.in <secy-moef@nic.in>;ms@uppcb.com <ms@uppcb.com>;
dmall@nic.in <dmall@nic.in>;dgmupexp@gmail.com <dgmupexp@gmail.com>;janhithealthup@gmail.com <janhithealthup@gmail.com>;
pradeepmisra@yahoo.com <pradeepmisra@yahoo.com>

mJ 1 attachments (25 MB)
Additional Affidavit Mangalore Minerals.pdf;

Please find enclosed herewith Additional Affidavit of (R-44) Mangalore Minerals Pvt. Ltd for its Asawan Washing Plant situated
at Village Chithera, Tehsil Bara District Prayagraj.

Regards,

Anchit Sripat
Advocate

Partner

T: +91 95827 09108
A: A-72 First Floor, East of Kailash, A/_\ ASAYA LEGAL

New Delhi - 110067 0C, 62 G ITORS
E:- anchit@asayalegal.com ADVOCATES & SOLICITORS

This email is for the sole use of the intended recipient and may contain material that is confidential and privileged. If it has been sent to you in error, please reply to advise the
sender of the error and then immediately delete this email. Any review, reliance, or distribution by others or forwarding without express permission is strictly prohibited.

https://outlook.office.com/mail/sentitems/id/AAQKADIINGJmNTNhLTgONjktNDFhOC0O5MDdmLTg0YzY 10TUxN2U4NgAQAPqd%2BSx1QwWRKKkv... 11
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